The House then adjourned for lunch at fifteen minutes past one of the clock.
The House re-assembled after lunch at seventesn minutes past two of the clock.
MR. DEPUTY CHAIRMAN in the Chair

DISCUSSION ON THE WORKING OF THE MINISTRY OF
ROAD TRANSPORT AND HIGHWAYS

MR. DEPUTY CHAIRMAN: Discussion on the working of the Ministry of Read Trangport and
Highways.

SHRIN. K. SINGH (Bihar): Sir, | would like to raise an issue on this very paint of a discussion on
the working of the Ministry of Road Transport and Highways. Allow me to gspeak just for a minute; |
am nat going to speak on rcad transport, but, Sir, | wish to bring to your kind notice that the Repart
of the Ministry of Road Transport and Highways has been received in the Publications Divigion just
half an hour ago. Unless Members are given, at least, one day to read that, what kind of useful

contribution can they make to the debate? \We are supposed to read that Report.

MR. DEPUTY CHAIRMAN: You are right. | shall tell you the circumstances. ... (Interruotions ). ..
Just a minute, please. | shall make it clear to you. Today, our original agenda was to take up the
Firance Bill. The Finance Bill was passed very late yesterday in the Lok Sabha; we had nat received
the message. And then, President's assent |s necessary for taking up the Finance Bill. The
discussion on the warking of the Ministry of Road Transport and Highways was to be taken up
tomorrow. By consensusg in a meeting, it was decided that the digcussion an road transport will be
taken up today. This inconvenience ig nat deliberate; it is because of the cirocumstances. That has

been discussed.
SHRI RAVI SHANKAR PRASAD (Bihar) : Sir, | have come prepared to speak on the Finance Bill.
MR. DEPUTY CHAIRMAN: | know that. Thet is why, | am explaining. ... dntermotions ...

Y BT 9 (STR YRR | ARIRY, W U8 da & f6 w9 a9 aifie ROE ure w2 2R g,
9 e BH S Alel Webdl & Fiier BH O] B T Bl gY 8 el 81 21 a1 RIS a7t uet
TS 2, et s AN ey 2, ofiw onf 29 9 Bl 21 o9 e v T ue &, RwT e s wwfen v
IR 9% & 1@ Bl o SUYeH B2

7 UGN : AT AT S 2 B (...

oft 7 i VTS ; T, oMY BN SUTHTART B, 81 o9y WO AiEd & i U9 g aRa 21
1 waET gd gEe e Tty auife ofw of o wiafafa el S, R o veee B B
2l

oft SRl ;A g7 3= E{I This is nat the usual practice. Yesterday evening we had expected
that the Finance Bill would be brought in the House after getting the President's assent. This is a late
night decision. We had tried our best to take up the Finance Bill today itself even with additional

agenda. But that was not possible.
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SHRIN. K. SINGH: Sir, | totally share ... (Interuotions ...
MR. DEPUTY CHAIBMAM: | fully agree with you and thig should nat happen.

SHRI N, BINGH: Sir, but, even assuming that this ig an exceptional circumstance and |
perfectly understand that this is a late night decision, in respect of all other Ministries which we are
discussing, for instance, the discussion on the Ministry of External Affairs which will come up in two-
three days, their Annual Report was avallable to us a week ago. Why ig it that in this particular case,
even it was assumed to be discussed tomorrow, this Annual Report is coming to us just a day ago.

What kind of a credible participation can Members have?

MR. DERPUTY CHAIBMAMN: We will find out why the Beports are not coming an time. ¥When other
Ministries' reports have already reached the hon. Members, we will find out why this Report s late

and whois responsible.

SHRI M. VENKAIAH NAIDU (Karataka): Sir, where is the Minister ?... (nterruptions )... Sir, |
don't want to have an argument with the hon. Chair, | would appeal to the ruling party and also the
feeling of the House is that when a senior Member is initiating a discussion on the Demands for
Grants and working of & particular Ministry, the Minister, unless he is precccupied with the ather
House because we are meeting simultanecusly, is suppased to be in the House. The MoS can reply.
l'am not questioning it. But, otherwise, what is the purpose of a discussion. Are we daing it for ritual

sake?
SHRI RAVI SHANKAR PRASAD: Prof. Ram Gopal Yadav is a senior Member of the House.

SHRI M. VENKAIAH NAIDU: Are we daing it just for ritual sake and we just take shelter under the
Rules.

MR, DEPUTY CHAIRMAN: It is a corvention ... dnterruptions ...
SHREI M. VENKAIAH MAIDU: It is a guestion of knowledge.
MR DERPUTY CHAIBMAN: Venkaiahii, | fully share your concern.

SHREI M. VENKAIAH MAIDU: | request the Chair before saying something, please, hear me for a
second, Sir. B U JIEE B Uh Yewl did 38 &) gl AR el 93 B ey Ho ug e g A1 98
Ea %KI 2l It i to enhance our development, our understanding about the subjects on which people
debate in the House. Ctherwise, cthers have no business. Only, Ram Gopalji can gpeak and ather
Members can go. Similarly, a Cabinet Minister heads the Department. He has to be there to
understand what are the suggestions by the hon. Members of the House, what ig the criticism, and
how to take corrective steps. | only request the Chair not to simply allow becalge there is some

convention, there is some procedure. ..

MR. DEPUTY CHAIBMAM: Mo, no, Venkaiahii, | already said, | fully share your concexri that the
hon. Minister should have been here.
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to regulate.

PRCF. P.J. KURIEN (Kerala): Sir, the Cabinet Minister of thiz Department i coming shartly.
Within a few minutes, he will reach. The MoS is here.

MR. DEPUTY CHAIBMAM: Kurienji, the concern, which the hon. Members have expressed, is a
genuine concern. Please take this azpect into consideration that the House is supreme and they
should be here.

PROF. P.J. KURIEN: Sir, | concede the point raised by Shri Wenkaiah MNaidu and other hon.
Members. It is correct. | am sure it has been taken note of ...(0nterruotions)... Actually, the
inconvenience that the hon. Members experienced, the hon. Minister also experienced the same
inconvenience. The Minister was also Unaware of the fact that it will be taken up today. He also came
1o know very late that this is being taken up today. So, naturally, he has to adjust his programme and
he is coming here.

MR. DEPUTY CHAIBMAM: Mr. Kurien, please get some Cabinet Minister.

SHRI M. VENKAIAH NAIDU : Where is the Cakinet Minister; forget about the concerned Minister.
There is no Cabkinet Minister in the House.

PROF. P. J. KURIEN: Okay, that we will bring.

SHREI M. VENKAIAH NAIDU : Promate Mr. Jairam Bamesh as Cabinet Minister. We will be happy,
lam nat joking. There has to be some person. T2 91 HTFETE[ This never happens.

MR. DERPUTY CHAIBMAMN: Please, get some Cabinet Minister.
3t SRR Q1Y : 95 TR 95 &1 I 6 99T 2

PROF. P. J. KURIEM: Let us initiate the debate. The OCabinet Minister i coming
...(Interruptions ). ..

MR. DEPUTY CHAIBMAN! The House is adjourned far ten minutes.
The House then adjourned at twenty-four minutes past two of the clock.
The House regszemblied at thirty -four minutes past two of the clock,
[MR. DEPUTY CHAIRMAN in the Chair. ]

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI KAMAL NATH): Mr. Deplty
Chairman, Sir, | would just like to clarity one thing for the purpoze of record. | understand that when
the discussion started, there was some mention that | was nat in the House. It is very true that | was
not in the House.

3ir, | have been a Member of Parliament for the last twenty nine years and | know the functioning
of both the Houges of Parliament. Sir, this discussion was scheduled for the 30th, and, based on
that, | had made some plang, set up my schedule, and, asked people from my canstituency to come
here today. | do understand that 3Cth is aleo not a firm date; it moves one day mare. |t can even be
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aclvanced sametimes by half a day. So, keeping that in mind, | kept a provision for that and fixed
some engagements with people of my constituency today, and | was gaing to come here by 20-25
minutes . The Minister of State was present in the Housze. Some Members felt that | should have been
there. | do recognise their sentiments that they like to see the Cabinet Minister concerned. While | do
respect that, | also would like to say that it was not to slight any member or mean any disregpect to
ary Member of the Houge.

MR. DEPUTY CHARMAN: The circumstances have been explained. The House was adjourned
not because you were not there. The Members were ready to discuss even in your absence. The
House was adjiourned because there was no Cabinet Minister present. That is the objection that was

raised.

SHRI N.K. 8INGH: Sir, =since the hon. Minister was not here and we understand the
circumstances, he might aleo wish to comment on why, unlike all other Mirigtries, all ather Ministries,
which have been discussed in this House or the other House, the Report fram this Ministry was

avallable to us only half an hour before the commencement of thig impartant fora of discussion.

SHRI KAMAL NATH: Sir, again | would like to clarify that this discussion was meant for the 30th
and they would have had it today. Certainly, it would have still been only two days before. | will
ensure that next time the Members have this Report maore than two days in advance. Since this was
communicated only last night, and this arcge because the Finance Bill was cleared by the Lok Sabha
yesterday and had 1o go to the President and then go back to the Lok Sabha. You know, we had
planned everything based on 30th July.

= TSt A% : AEISY, BAC B BHC| A 97 g1 &1 16 56 U¥ 20 ANRg &) =l 2], aifep=t
A FE TSR 30 TRRE BIET STBN RE | SHH Bl 7 BE D18 BHI 2] .. (TTIH)...
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T AT BTg~ el T Tl 1 Wehel AT, 39 RV ...(ZFEIH)... T2 et o6 1074 51 8 gl 1|

SHRI KAMAL NATH: Sir, originally it was 30th and preponed to the 29th. That is why | said | kept

a margin for that also.
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DR. T. SUBEARAMI| REDDY (Andhra Pradesh): Mr. Vice-Chairman, Sir, | take great pleasure to
gpeak on the working of the Ministry of Boad Transport and Highways. Sir, we all know that our hon.
Minister, Kamal MNathjl i= & dynamic man. As the Commerce Minister he had made a phenomenal
impact in the functioning of the Commerce Ministry. Now, he hag taken another challenging job of
building up roads in the country. Prof. Ram Gopal Yadavji said about the sixtesnth century Grand
Trunk Road which connected the eastern and the western regions of our country. This Grand Trunk
Road is the longest and the oldest road in the Scouth Asia. After Independence, the various
Governments have ghiven much importance to building Lp of the roads. YWe must remember that in
the entire nation we have got 2 million kilometres of roads which connect all villages in the country.
Out of that, the pity is almost 26 per cent of these roads are not connecting villages at all. About 40
per cents of thege 2 million kilometres of reads are made of gravel and stone only. The remaining 15
per cent roads are fairly goad roads. Then, there is one more important thing. The growth and
progperity of Indian economy is very much interlinked with roads. If roads are good, then there will be
economy In consumption of diesel and petrol. We should keep in mind that when we have good
roads, we will be able to save time in modern life, save diesel and petrol and also avaid accidents. If
there are good roads, peychologically our mind will feel happy and aur health will be fine. MNow, the
challenge before Kamal MNathji iz this. He has to spend Re.1.00,000 crores in three to five years.
Under the National Highway Development Praject-1V, the total length to be completed by December,
2013 Is 12109 kilometres. So far, you have awarded only 2075 Kilometres. It means, 10,000 kilometres
are still there. Again, in NHDP-Y, which is to be completed by December, 2012, the total length is
6500 kilometres ., You have awarded 1000 kilometres. That means, almaost 15,000 kilometres you have
to award and complete it by 2012 and 2013. Thig is the challenge before the hon. Minister. Then,
what is the difficulty ? Why are we actually lagging behind in this? | am not here to ariticise anybaody.

Of course, we have got the MNational Highway Authority of India, an autonomous body, which is

242



totally committed to building up of roads in the country. Everybody warks hard there. The Minister
also works hard. Everything is there, but, still, what is the problem? The most burning problem is
that of land .acguisition. The second problem ig related to getting clearance from the Ministry of
Envircnment and Forests, Then, there is this teething problem of red-tapism, not able to solve the
various problems, digputes of the contracting firms with the NHAI and also the Ministry. These are
the varicus problems which are there. The cother problem is, the pre-qualification criteria getting
changed freguently, and when the bids are called, there iz not much compstition, and again, re-
bidding is done. So, these are the various problems. But, nothing s impossible. | know Mr. Kamal
MNath will be able to sclve these problems single-handedly . Within one year, he is going to make India
spellbound that yes thig is his capacity. | am confident about him. Cf course, | am ingpiring him that

yes, this i a challenging job.

Then, Sir, there iz another impaortant thing r.e., pre-qualification criteria. | would like to draw the
attention of the hon. Minister to this. They keep on changing this. Why 7 They say that the Planning
Commission is interfering in this. After all, the Ministry of Road Transport and Highways is the
authority which has to do this job, nat the Planning Gommissian. | strangly abject to it in the House.
How could you depend on the Planning Commission? Depending on the Planning Commission is
totally wrong. Let me give here a emall example. There ig a Project called Six-Laning of Udaipur-
Ahmedabad Road. They called for tenders with certain criteria, saying that the company must have
50 per cent of the estimated praject cost. Then, afterwards, they made it 200 per cent extra. What is
the necessity of it? It was 200 per cent exira, there was price hike and technical experience;
everything they made it 100 per cent extra. With the result, there would not be competition. So, the
guestion is, why should we change this pre-gualification criteria. It is the job of the Ministry of Boad
Transport and Highways and nat of the Planning Commission. We have been reading it that for the
last two years they have been dominating, which is totally incorrect. The House will not agree with
that. Bo, |would be very happy if the hon. Minister replies about this pre-gualification criteria and
tells the House ag to why they are depending on the Planning Commission for this. They should
liberalise here and allow more competition in this. More bidders shauld be given the oppaortunity to

participate in it. If it is done, then, we will be able to get better results.

Sir, 19 highways projects are re-hid. Thig shows that there is not much inclination, ingpiration
and also stimulation and qualification in the people who participated in the country's road projects.
Why? There are various practical prablems. As | have mentioned already, decisions are not being
taken, payment problems, and various other things are there. Sir, land acguisition is a serious
problem about which we cannot blame anybody individually. It is an interlinked proklem. This
problem iz all over the country. Nine or ten States are very badly affected and they are nat giving land
at all. In States like Madhya Pradesh, Uttar Pradesh, Andhra Pradesh and various other States land
acquisition proklem is there. There are 153 Government units to deal with land acquisition. Here

my point s that the Minister must personally monitor every week which are those States, what is the
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problem about land acquisition, ete. So, teling and clarifying things will be of no use. Every month
how much land acguisition is being done in every State, he should monitor it with the Chief Minister
and gee the land acquisition prablem ig salved. | know he s very much interested. He has already
caid that unless he gets 80 per cent ot land acqguisition, he would not start the projects. There may
be practical problems. He has come down to 50 per cent. It does not matter. Even if you start with
50 per cent, for the remaining land he should make hectic efforts to get it. Maore than 100 projects will
be available for bidding over next three years as per his statement. So, it is not a joke to have 100
projects. He must now call companies from all over the world to participate. | am happy that the
Minister held some meetings recently with Japan, Singapore and Malaysia, | have seen it in
newspapers. It is very good, it is very much wanted, and it is welcome. It iz not sufficient, he must
again follow it up and see that those people come here and participate. As | have already told, 180
land acguisition Government urits are there to exclusively to deal with land acguisition. It ig a
welcome factor. | am very happy that they have taken up the madalities of taking up these projects in
three days. A= on today, they want to totally depend on the BoT and private participation and the
Government did not bother. Now they have realised that there are projects in the North Eastern
States, West Bengal, Bihar, and some other States, where there is not much scope for competition
or much inclination for compstition by the private companies. Now, the Government has decided
that 50 per cent should go ta the BOT system, 25 per cent should go to the NaT system and for the
remaining 25 per cent the Government directly wants to give funds and of giving the EPC system,
that i, the Engineering Procurement Construction System, which is a very welcome factor. Perhaps
in the North Eastern States where there is trouble and other States like Chhattisgarh, Jharkhand, etc.
where the difficult places are there, where mare people are nat coming forward, this system is a very
welcome factor. | am very happy that recently a decision was taken to take up various six-lane
projects. Six-lane is also very important. They have decided of stretching ten highways to 1475 kms.
by spending Re.18,772 crores. The Cabkinet has decided and they are going to do it in Uttar Pradesh,
Haryara, Orisea, Andhra Pradesh, Tamil Madu, Karmataka and Madhya Pradesh. | welcome and
congratulate the Government for this decision. | am very happy, but at the same time, | would like to
say that recently the Government of Anchra Pradesh has requested the Minister to upgrade the
following lanes, Hyderabad-Srisailam-Durmala-Atmakur-Mandyal which s 384 kme., Guntur-
WVenkunda-Pokpall -Nandyai-Bangalampalli, which ig 530 kmes., Adilabad-Keatla, which is 630 kme.,
Saruncha-Parthal, which ig 650 kms., Kakinada-Rajghmundry, which is 300 kms. Thig is 2460 kms.
The Government of Andhra Pradesh has requested for upgrading it. We were assured on that. So, |

would like to again remind him that he must bear thig in mind. Similarly, two projects should be made
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as National Highways depending on the merit and they are Mangalcre ta Venkatagiri in Karnataka and
Puttalpadu to Nayedpet wa Tirumala, which is 190 kms. These are the two projects, which he should

bear in mind.

Siry the next paint is World Bank and ADB. | am really surpriged that for the last 26 years we have
been getting a lot of financial suppart from the World Bank and ADB, but the projects are not
functioning well. Recently, the World Bank said, "We will not give funds. Projects are not growing.”
That must have happened for some time. It does not stop. Now | request the Minister and the
Ministry that you must make efforts. There i nothing wrong in taking funds from the Warld Bank.
ADB is meant to help the downtrodden countries. India is one of the countries which takes maximum
help. We need Rs. one lakh crore to build infrastructure. It is not a joke. You should not depend only
on Government funds, on private funds and bank funds or on the commercial banks of India. \We
mugt get funds from the World Bank. | request that you must make efforte and request every State
Government aleo to come forward and concentrate without depending on the Central funds and also
on the private funds, and have the maximum utilization of the World Bank and ADB funds. | am very
happy that in the reply, the Minister has highlighted what action he is planning and how he is going to
focus on the World Bank and ADE matters. | want to state one thing more, Sir. India supersedes
China in road accidents; this is very unfortunate. If India surpasses China in the economic growth; we
will be happy, but not in accidents. But, here, India has registered 4,18,467 road mishaps in 2007,
and it I8 increasing every year. Thig is very unfortunate. | do nat want to go into the details or the
statistice. Ore thing | have to say, that according to the Ministry of Boad Transport, for the last two
vears, Tamil Nadu, Maharashtra, Karnataka, Andhra Pradesh and Kerala have registered a maximum
number of road accidents. However, in Andhra Pradesh, Maharashtra, UP and Karnataka, there are
fatal rcad accidents and more deaths are taking place. Here, what | request ig to take measures for
prevention of accidents and also take care of the people who mest with accidents. Sao, prevention af
accidents iz mast impartant. The Ministry must make it a point that most of the roads, as far as
poasible, should have one way. You must have a partition of the roads even if there are four-lanes. If
there are twa-lanes, one lane for going forward and anather for coming backwards. Then only you
can prevent a lot of rcad accidents. Also, you must be very firm and see that the State Governments
are very strict regarding the licence of the drivers and if any driver is found guilty of rash driving you
mugt have some mechanism to take action against him and to see that accidents are prevented.
When accidents take place, people die because there are no means of communication to take them
1o the hogpitals. In fact, | read in the newspapers that in one place an accident took place and they

tock two days to take the patient to a haspital and the patient died actually. Therefore, itis the moral
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duty and is binding an the part of the Ministry to take, active part in helping the people whao get

injured in accidents, of course by monitoring the State Governments.

Sir, there iz 8 proposal concerning the National Highway Development Projects that they are
planning 1o have two lanes in the fitth phase. Here, | would Buggest that where there is no
competition, where people cannot afford to invest money in remote areas, forest areas and hilly
areas, you can have two lanes, but not in the major areas where two lanes are wanted. So | am
asurprised to read in same newspapers that the Ministry is planning to have twa lanes in the fifth
phase. | suggest that it iz absolutely not advisable; you must plan for two lanes only in exceptional
cases where there is very less traffic there won't be any attraction for the BOT construction
companies. At that stage only, there must be two lanes. Now, thig is the time for the entire House,
for the entire nation to strengthen the hands of the Ministry and National Highway Authority and give
them all support, moral support, that yes, this is a challenge. Thig is not the time to criticise. Don't
say, Yol have changed it. Previously, you had done this.” No, we are all one. It is the biggest
democratic in the world. Let Lg show the people the unity of the nation when you want to build thig
nation to go ahead. Therefore, what we have to say is, let us forget criticising the subject. Let us be
together, united and give the suggestion to the Ministry and the Minister of Road Transport and
Highways and also, on this occasion, | would like to draw the attention of the Minister of Road
Trarnsport and Highways that it any Member of Parliament ar any representative or any citizen brings
to the notice any genuine problem, they must attend to it immediately, spontansously, without any

delay.

Sir, anather thing which came to my natice is this. In the BOT Projects, it is said, if the traffic
grows beyond the target, they have to give 20 per cent. In other words, et us say, they have a target
on a particular stretch. If that is increased by 20 per cent every year, they have to give that extra
money to the Road Safety Fund. If it goes on continuously for three years, they want to cancel the
concession. So, this i, again, irkeome to institutions and banks which say that they cannat lend
maoney if there is such a clause. YWhatever it may be, today, to invest Rs. 1lakh crores in the coming
3-5years is not & small thing. For thig, banks and institutions have to play & very important rale. Sao,
we glso have to look at their constraints. Now, | draw the attention of the hon. Minister to an
impaortant point. The Ministry must play a very important role in getting the funding. For example, it
has proposed the Indian Road Financial Corporation. It is welcome. | have seen in the newspapers
that the Finance Ministry and the Planning Commission are nat interested. MNo. It is wrong. Why

cannat we have this? Already there is the Indian Infrastructure Finance Corporation for which Mr.
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Kohli is the Chairman. This Corporation is doing excesdingly well. It was started in 2004 and, today,
it is paying a very important role in sectors like power and other infrastructure projects. It is
concentrating on roads, power and varicus other infrastructure projects. When they want such a kind
of corporation exclusively for road prajects, it is welcame. The House should support. | am sure, the
House will support. We want that the Indian Road Financial Corporation should be set up with
maximum corpus and the hon. Minister must fight for it. You should not leave it. He is a very strong
man. ladvice him not to give any chance to the Finance Ministry or the Planning Commission. We are

here to support yaou.
Sir, ane more thing | want to add.

SHRI RAVI SHANKAR PRASAD: What is the problem with the Planning Commission? We have

been listening about it a number of times.
DR. T. SUBBARANI REDDY: Sir, one mare point | wish to make.

Ancther challenge before the Ministry i gbout getting the funds to complete the infrastructure
prajects either from the banks or other institutions. Taday, the banks are charging a very high rate of
interest. They are not inclined to sanction loans to a8 number of projects. So, the Ministry of Road
Transport and Highways must have a special wing having exclusive financial experte. lte job is tosee
that funds are made avallable to projects, particularly projects in difficulty, projects in remote areas,
Morth-Eastern States, West Bengal, UP, Chhattiegarh, Jharkhand, etc. The Ministry has really to
pay much more interest in these backward areaz. YWhen the projects are taken Up in the developed
areas, institutions come farward for financing. But, they are nat interested in the backward areas,
becausge there is not much demand for the projects which are undertaken on BOT basis. So, in
backward States like Bihar, etc., the banks and other financial institutions must come farward and
provide loans at a minimum rate of interest and the loans have to be attractive. Bir, for this, you must
have two categories. In the developed areas there iz not much problem, because the people and
institutions have inclination to take Up the projects. But, in backward areas, there ig a problem. Sa,

attention has to be paid on the backward areas.

In conclugion, Sir, [would ke to say that, now, it is & challenge for us to achieve 9 per cent
growth and the Read Transport Ministry has to play a crucial role. The progress and prosperity af this
nation ig very much inter-linked with thig Minigtry. As | mentioned earlier, 25 per cent consumption of
diesel and petrol will be economized if there are proper reads. Ifwe economise diegel and petraol, the
import can be reduced and we can save a lot of money. It is very important. But, people are nat
applying their mind. It is the key. Sa, | must say that the Ministry has to play a crucial role. That is the
reason why Mr. Kamal Nath has been given this responsibility to take up this challenge. Of course,
thig is a Iife and death guestion. If he fails, people will say that he does not have the capacity. If he
wins, e will be the hero. Therefore, thig is a very challenging job. So, | say that he must monitor and

take the guidance of all the people.
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Last and the mast impartant thing is, dispute is like cancer, rectapism is like cancer, lack of
communication ig like cancer for progress and progperity of the country. These three factors are
coming in the way for the growth of the nation. Therefore, he must see that no redtapism is allowed
in the NHAI or anywhere. If he thinks that there iz a lack of communication, he must not spare
anybady. So, he should adopt a dynamic approach in achieving the results . Regarding digputes and
litigations, he must have some mechanism. | want a clarification from the Minister in hig reply as to
how he is going to solve the problem of litigation. | recently heard that he doesn't want litigation and
he warts to solve the litigation problem. So, he must also note down this point. ...(Time-bell rings)...

Sir, if the Minister comes here, ...
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He is listening. The MoS is also listening.
DR. T. SUBBARANI REDDY: Sir, while canduding, | want to make two important points.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yes; yes; proceed.

DR. T. SUBBARAMI BEDDY: The Minister must note down and give clarification as to what
mechanism he is going to have regarding legal disputes and digputes of the companies. If legal
disputes go endlessly, it is going to be costly for the Government and there will be loss of time as
well. Ultimately, we will not get the results. If the land acquisition is not done for three years, the
crucial period is over. So, we must have mechanism to solve the problem. If a company goes inta
some Iitigation and doesn't allow anybody to enter into that project and doesn't complete that also,
you must have mechanism for that also. If there are claims which are not settled and remain pending
and go to court, you must have some mechanism for that. Recently, | have seen in the newspapers
that the Minister had said, *| do not like to be in a litigation, we want to sclve it." We welcome it; but
he must clarify it further. He should assure the House that he is taking it very seriously and within a
targeted time of 100 days, he is going to devise a mechanism, & magical mechanism to get Rs.
1,00,000 crore in three to five years. He said, "three years'; | am saying, 'three to five vears'.

...(Interruptions )... Okay; one year. So, in ane year, how is he going to achieve this?

Then, there is the problem of land acgligition. There are many projects which are already under
construction in Assam State. In the backward areas of Aggam and Uttar Pradesh, land is not given.
S0, he must monitor this problem in those backward areas. | am confident, with his intervention, the
land acquisition will be done. So, he must cancentrate on two areas. One is, do the land acquisition
in the areas where it is not done for the projects which are already in pipeline. And secaondly, do

the land acquisition where it is required for the new projects. So, he must concentrate on bath these
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things and da it. Lastly, he must give a confidence to the House that he is going to achieve the
target. The entire House is with Mr. Kamal Nath. Mow, let us see, within 100 days or one year, what

results he ig going to achieve. Thank yau, Sir. ... Interruotions ...

THE VICE-CHARMAN (PROF. P. J. KURIEN): Mr. Kalrg] Mishra. ...{nterruptions ... Yes,

please, please. Yes, Mr. Kalraj Mighra.
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CERRARUIREREA R RRIEIE

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Thank you, Mishra 4. Mow, Shri N. R.

Govindarajar. ... dnterruptions ). ..

DR. PRABHAKAR KORE (Kamataka): Sir, in continuation of what Mishra# said, | would like to

say that there is & very important national highway in this country. ... (nterryotions ...

SHRI MOINUL HASSAN (West Bengal): Sir, Shri Shyamal Chakraborty's rame is there.

- (Interruptions ...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Yes, yes. | am somy. ...(nterruotions J... Mr.

Kore, please =it down.
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DR. PRABHAKAR KORE: Sir, | want to give a suggestion. ... (dnterruotions ...
THE VICE-CHAIRMAN (PROF. P. J. KURIEN): | will give you time. ... (Interruptions)...
DR. PRABHAKAR KORE: Sir, | will take only ane minute. ... (Inferruptions ...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Mr. Shyamal Chekrabarty, plesse speak.

...(Interruptions ). ..
DR. PRABHAKAR KORE: *

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Mr. Kare, it would not go on record. It is not

going on record.. You cannot take that freedom.

SHRI SHYAMAL CHAKRABCRTY (West Bengal): Thank you, Sir, for giving me the opportunity
1o participate in the debate on such an important subject matter. Sir, we are discugsing the road
fransport. There s no doubt about it. But, | want to take the transport ayatem as a whale, knowing
fully that four modes of transport are nat there under the purview of the discussion and the
concerned Minister alzo. [am well aware of that. But wolld like to mention that trangport is virtually
the lifeline of our national economy. We shall have to admit the fact that development of the trangport
sectar is too adequate to meet the country's requirement and, at the same time, it cannat achieve
the degree of development which is required for the national economy, it could nat pick up at least.
When we say 'transport’, it means four modes of transpart. Apart from the road transport, there are
railways, water transport and air transpaort. | think there must be integration among these. | mean to
say that there should be a national transport policy which will be integrated, interdinked. It should
elrike & very sensitive balance amang these four modes of transport. | am telling all this because
there was a National Perspective Committee Beport which was published by the Transport
Department in 1988. This Pergpective Committes correctly identified the weaknesses of the different
modes of trangport gector, particularly, the rnational road sector, that the burden ig being shifted to
the pecple because of the price rise. Why have they identified this position? Water transport is the
cheapest mode of trangport in any country. After that comes the railways. The Perspective
Committee correctly identified that transportation by rcad is economically viable maximum up to 250
kilometers. Beyond 260 kilometers Lp to 660 kilometers railways is the cheapest means of transpaort.
And beyond that, water transport is the cheapest. But the problem is, our transport sector has been
grown like that it is fully dependent on the road sector alone. For example, in 1950-51, just after
Independence, our national highway was anly 2 per cent of the total system, but it carried 40 per
cent of the traffic, both passenger and freight traffic. | would like to mention that still the same
pasition is there. Not only that, at that time, the road transport carried only 15 per cent of the

passenger traffic and 40 per cent of the freight traffic. Now, it is reverse. The road transport carries
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87 per cent of the load and the railways carries only 11 or 12 per cent of the load. ©On the contrary, in
case of freight traffic, more than &0 per cent is carried by the road transport. Then, why has it
affected the peaple? Because freight charges are becoming higher and higher. The prices are
soaring. If this burden can be shifted from road sector to other sectors, say, the cheapest mode of
fransport, then, people will get the advantage of that. So, | would like to tell our hon. Minister that
there should be some coordinated policy. At least, there must be — | da not know whether they have

the one or not —a Committes of the Group of Minigters combining all the four mades of tfransport.

Regarding development, | must appreciate the fact that there was a remarkable development of
highways, particularly the Golden Quadrilateral, during the NDA regime. But after that, during your
previous regime, | am compeélled to say, it is a very sorry figure. | think that this time it will be
compengated. The concerned Minister at least desires so. We criticised the NDA Government, but
we have to appreciate the fact that a lot of development waork was done during the NDA regime. In

the last Tive years, it was anly 700 km, which ig a very sorry figure.

Sir, | would like to draw the aftention of the han. Minister, through you, to road accidents which
have been referred 1o here. Road accidents are increasing. It is a well known fact. As far ag India ig
concerned, we have the highest number of read accidents in the world. And it is very difficult for the
victims or the survivors to get compensation. If trangporter's staff meet with an accident beyond the
territory of their State, they don't get it. Ite procedure should be simplified, so that it can be recelved

eagily.

The main cause of accidents iz inadeguate restrooms. Yhen we travel through the MNational
Highways, we find, kilometres after kilometres, that there are no restrooms. Inadequate rest, stress
and strain bome by transport workers, and the fact that they are physically fed up are the causes of
accidents. Sufficient restroomes are to be built by the concerned Department, particularly along the

Mational Highways.

Caoming to the question of warkers, there iz no provision for private transport workers' welfare
scheme. No appointment letter ig issued to them. They do nat have any provident fund. They do not
have an eight-hour duty. They don't have any disability benefit scheme. And they don't have any

health insurance.

There ig the Central Road Fund. Two crore transport workers are directly invalved in this work,
and there are 20 many people who are indirectly involved with the transport system. So, | would
request the hon. Minister to allocate some maney from the National Road Fund for private transport

workers” welfare scheme such as provident fund and disability benefit.

There should be some enactment which compels the owners of private trangport to issue
appointment letter to them and for the introduction of provident fund. There should be some legal

safeguard far workers. It should not be violated. There are two crore transport workers. They are not
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a burden on society; they are an asset to society. We should not forget this thing. Then comes the
guestion of PPP model. The Transport Department has taken very ambitious steps. | see no harm in
it. But, what is the reality? Why will they invest in the road sector? In our country, personalised
vehicles are very meagre. If we go through the Natioral Highway's, we see that there are few
personalised vehicles. So, wherefrorn you will get sufficient toll tax? How the industrialists or private
entrepreneurs will get back their invested maney? So, actually, they are not interested to come in.
So, there should be some practical preparation or planring at this stage. | don't know what will
happen in future. But, at this stage, our experience s that private entreprereurs are nat at all
interested to come and participate in the building or canstruction of roads. Naw, the next question is
about contractors. In many cases, contractors are fleeing, in many cases, we are seeing that. For
example, you have good relations with West Bengal. You have been there. Yau know very well about
the National Highway no.41 which is essential for road connectivity from Haldia Port. There, the
contractor fled and for the last four years, there has been no work at all. YWe tried to draw the
attention of the then Minister to intervene and immediately make some arrangement. But, that failed.

ATime-bell rings)... Twa minutes.

Sir, ancother thing is that the Gavernment should find out and identify the real roct cauge of the
problem of falling of bridges. | again would like to draw the attention that a bridge which was built on
River Rupanarayan had fallen within two monthe before it was completed and the work hag nat

started again. The work has not been started for the last 3-4 years.

Now, the guestion of change of Chairman hag already been raised here. Sir, the example of Sher
Shah has been referred here. | know the difficulties and limitations. 1T iz not an autocratic regime. We
have to gao through many demaocratic processes. Land acquisition and other things are there. But,
efill, we can take the experience, imagination, vision, initiative and determination from Sher Shah
which is very much lagging in the UPA Government. So, | would like to draw the attention of the

Minister and hope that he will be able to fulfil his duty. Thank you, Sir.

*SHRI N.R. GOVINDARAJAR (Tamil Nadu): Hon'ble Vice Chairman Sir, Thank you very much
for giving me the opportunity to participate in the discugsion on the Ministry of Boad Transport and
Highways. On behalf of my party AIADMK, | would like to convey my views about the functioning of
the Ministry of Road Transport and Highways . Hon'ble Vice Chalrman Sir,

In my opinian, the functioning of the Ministry of Road Transpart and Highways during the past

five years as well as during the present tenure, does nat deserve appreciation.

The jasmine flower of the neighbours garden also has its own fragrance, says Peraringar Anna
(Anna, the great intellectual), our respectable leader and Former Chief Minister of Tamil Nadu. But at

the same, | opine that

* English translation of the original speech delivered in Tamil.

256



Criticiam without appreciation and
Appreciation without criticism is of no uze.
Freedom without regulation and
Regulation without freedom

Similarly also will bear no fruit. Therefore | want to point out some of the shortcomings of this

Union Ministry.
Hon'ble Vice Chairman Sir,

Generally, the road network has been classified into three categories such as MNational Highways,
State Highways and District Roads. Accarding to Economic Survey 2008-2009, 30%6 of the roads
are Single Lane Roads, 53% are Doukle Lane Roads, and 17% are Four Lane Reads. Ecanomic
Survey also says that the National Highways constitute arly about 2% of the road network. This is a
very pathetic situation. In our nation, the total number of heavy vehicles and lighter automobiles has
been increasing at the rate of 12% per year. In addition to this, the rate of traffic congestion has
been increasing from 7% to 10%%. Therefare, it is imperative that the area of road netwark has to be
expanded. The increasing number of vehicles and the resultant traffic congestion have to be taken

into consideration at the stage of planning.

Flanning alone is not enough. The Plans have to be implemented properly. Whenever planning is
done, wellare of the people has to be kept in view. Here, People means Common People, nat ones
own children Nowadays, plans are formulated with 8 view to furthering the interests of anes own
children. This has already been pointed out by our revered leader, Dr. Furatchithalaivar
(revolutionary leader) M.G.R. (late). He has said,

These pecople talk much about peoples welfare. They repeat orly the term peoples

welfare. But they are concerned about the welfare of their own children only.

The ruling Gavernment should not plan schemes only for the sake of one's own children, as is

being done by some contemparary leaders.

The Central Road Fund, established by the Natioral Highway Development Project, collects
meney by imposing 2% cess on Petral and High Speed Diesel Gil. Though Naticnal Highways
conatitute 2% of the total road network of the ration, it carries 40% of the total road traffic.
Therefore, the number of Highway projects hag to be increased accordingly. At the same time, the
highway projects that have already been announced, could not be implemented due ta the absence
of suitable contractors. Thizg shows the inefficiency of the Ministry during the last five years. Thig also
reflects the inefficiency of the Unicn Government. | can cite instances. So far, only 30% of the
appraved schemes have been implemented. In the year 2008-2002, 62 Highway Projects have been
arnounced at an estimated cost of Be./0,000 crores. But tenders have been issued only for 50
Prajects. Contractors have not come forward to take up these schemes. At this juncture, the
Government has issued orders for only geven projects at an estimated cost of Rs.8,000 crare. What
is the reason? It Is mainly because of some rules framed in Model Concession Agreement. | would

like to request the Hon'ble Minister for Read Transport and Highways to explain the reason.
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The Chairman of National Highways Authority of India (NHAL) has been transferred frequently.
During the past 30 monthe, four chairpersong have been transferred. YWhat is the reasan for these
transfers 7 | request the Hon'ole Minister to explain the reason for these transfers. Who is responsible
for these transfers the executive, the ministers or the Union Government ? If the officers are frequently
transferred, how will the schemes be implemented properly? Former Chief Minister of Tamil Nadu,
our revered leader, Dr. Puratchi thalaivar M.G.R. has said, Coming to power is not to rule people. It

is an oppartunity ta serve the people. Itis not a chance to show your authority.

But the present-day rulers always try to show their authority over the people and utilize the
opportunity to serve the interests of their own children. This mindzet should be changed. There is no
need for the announcement of attractive schemes. Schemes have to be framed for the welfare of the

people and to benefit the Government Exchequer.

Road =afety iz pathetic. Around 1.3 lakh accidents have occured, majarity of them have taken
place on the National Highways. Mare than 1 lakh peaple have been affected. No detalls are issued
about the number of deaths in road-accidents, the number of injured persons, and the
compensation paid to them. The perpetrators of accidents usually escape. The victims are not given
proper compengation. | request the Hon'ble Minister to provide the details of road accidents, the
number of deaths, the number of injured persong, and the compensation paid, during the last three
years. A separate department for Boad Safety has to be established. The number of deaths due to

road accidents is always increasing due to the lack of emergency medical services.

During the tenure of our revered leader Dr. Puratchithaiaivi (revolutionary leader) Amma, the
General Secretary of our party AIADMI, police patralling and ambulance for providing emergency
medical services had been provided on the roads Tamil Nadu. This was done with the good intention
to create awareness among the people. During her tenure, the speed of vehicles was monitored to

prevent accidents .

Twao years ago, Flanning Commission has given the following instructions: One, MNational
Highway Security Force has to be set up with proper financial allocation, with the cooperation of
State Governments. Second, Emergency Medical Services have to be pravided on the National
Highways. And such medical services division has to be connected with the nearby District General
Hogpitals . These recommendations have to be implemented. Through this August House, | request
the Hon'ble Minister, to take my views into consideration and act accordingly. With these wards, |

conclude my speech. Thank you.

SHRI N. K. SINGH: Thark you very much, Sir. It has often been =aid and, | am sure, the

hon. Minister ie ane of those who are acutely aware of thig ald saying that America ig great because
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American roads are great. Somebody has said that it = not true and corrected it saying that
American roads are great and, therefare, America ig great. The challenge befare the Minister really is,
when we will be able to say that the Indian roads are great and, therefare, India is great. | think that
vou are redlly presiding aver a kind of legacy where you will have to undo many critical things. The
fact of the matter ig that it does not require a genius to discover that the pace of implementation of
road schemes has slowed down, we have nat been able to achieve the targets, there have been time
and cost overrung, there have been significant delays, there have been bureaucratic reshuffles and
the whole sector requires a kind of rejuvenation. The entire nation, Mr. Kamal Nath, is looking up to
you because you have been characterised as, and you, very rightly, have to be, one of the great

daoers in the political system. So, we have great expectations from you.

Having said this, can | make four or five suggestions for your consideration? First and foremast,
will you begin to depoliticise the process of decision-making? Why were many NHAI Chairmen
changed? Why were so many Secretaries in the Department changed? This was because the
decigion-making is partly politicised which impaired the pace of implementation. Please have a
relaok at the rules and procedures which enable the NHAI and the decigion-making authorities to

take major decisions without referring it to palitical autharities.

My second paint is about flip-flop of pdicy. You have flip-flop of policy. How much on BOT!
Then you say BOT ig not working, a bit of annuity, a bit of mix of annuity and BOT. If none of them
are warking, a bit of viability gap funding. Then all the three are not working, go back to some other
maodel. Wil you be able to have a credible policy which stands the test of time for, at least, five years
for being able to attract investars? There is nobody who would like to put in money if the policy is
changed on a dally basie. The second paint ig, get rid of the flip-flop of policy and have a

predictability of the palicy framework.

My third point ig, the fact is that in the entire expenditure on roads, so far, with all the talk of
private sector invalvement that we have, only @ per cent of the money has come in from the private
sectar; only Rs. 34,000 crores has been the investment from private sector so far. Why hag the
Public-Private Partnership model failed? Why has it not taken off mare credibly, a manner in which
the planners had contemplated? You need to examine this. Is it because of capacity constraints? Is
it because we are not being able to garner the best quality machines even at a time when there is an
intermational slump? You went, for instance, on a Road Show, very recently. | da not know what the
response of the Road Show was, Mr. Minister. But the fact remains that the perception is that India
suffers, not anly from very high quality contractars, wha do not seem ta be adequately attracted, but
also suffers from deficiency of high guality machines. Thig s because our policy on Public-

Private Partnership has gotf log-jammed into a model concessionaire agreement which the Planning
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Commission may have put out, which has digjunnct from the reality. FPleaze look at these PPP
modele more flexibly which will work on the ground and this will not be sui generically applicable
becalge rigks have to be unbundled in a manner, some may be more risky than cthers. You need to

have flexible framewark for locking at PPP madels which waork tangibly on the ground.

The fourth important point ig, get a regulatory framework which enables you to take decigions in
a manner where you concentrate on policy. Why are we not able to determine, for instance, what is
right mix of viability funding, what is right mix of annuity? Who will do it7 You need to have an
independent regulatar for the road sector. This is the recommendation which has been waiting for

quite some time.

My next point is about funds. The tragedy is that out of the expected Bs. 40,000 crores, which
were supposed to have been raiged, the subscription to the bonds this year has been next to
negligible. The fact of the matter remains that cut of the 40 killion which you need to garner, to be
ahle to put into your roads, you have been able to raise, 2o far, negligible amount of funds. So there
is & huge funding requirement. Why aren’t funds getting attracted to & sector ? India s, after all, a big
growth story. Roads is a big growth story. Infrastructure s a big growth story. In gpite of
infrastructure and rcads being a growth story, there is a huge shortage and deficiency of funds. What
is your policy framework, Mr. Minister, to be able to attract a large quantum of funds which are

required to get our next five years programme on track 7

My next point is about dispute resalution. One of the big deficiencies ig too many disputes. There
is nobody to regolve them. You go to court, it will take endless time. So you need to have some kind
of a fast track digpute resolution mechaniem, & kind of Roads Ombudsman in which disputes can be

resclved quickly and credibly, which can impart confidence to the investaor.

My last point is, we need to have a mechanism that can bring about a better framework for
Centre-State relations. A bulk of the roads are in States. We need to have a framework and
mechanism in which coordinative action ig required to take care of land acquisition, digpute
resclution, and varicus other things. In a working federal model, you need to have a digpute
regsolution mechanism. YWe need o really have a Centre-State coordination in an effective manner.
\We hope very much, Mr. Minister, that some of these issues will receive your attention which will put

India ona fast track of road development. Thank you.

SHRI SYED AZEEZ PASHA (Andhra Pradesh): Sir, at the outset, want to join others in saying
that the road transport is ane of the most crucial parts of our nation's infrastructure, and we can say
that this ig the lifeline of our nation. The Indian economy is very much clogely linked with

thig infrastructure develapment. Now, we have seen that there are many States where the network of
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road transport, or, 8 Natiornal Highway is practically absent, or, the network is scanty. So, the first
pricrity should be given to these States like Chhattisgart, Jharkhand, Madhya Pradesh, Rajasthan
and other States where the road network is very low and people are facing a lot of difficulties. Now,
at this juncture, the hon. Minister of Road Transport and Highways, Shri Kamal Nath, has taken up-I
do not know whether it ig an over-ambitious programme or a realistic pragramme-a really good
programme whereby he has targeted that instead of 4 kms per day, he would do 20 kms per day.
When we are having a traffic growth of 7 per cent and the vehicle growth of 12 per cent, it is the need
of the hour that we take it up at such a rapid pace. Otherwize, our country will not progress. But a
little bit caution is reguired that while taking up this realistic or an over-ambitious programme,
whatever you want 1o say, we must gee toit that the guality of work should not become the casualty.
In order to complete the work within the targeted time, the guality of work will always suffer. So, we

need 1o be a little bit cautious about this factor.

Sir, we have now taken up the waork of four-laning of MNational Highways. Now, in places where
the reguirement is only for two-lane, we have seen that nearly FBs.5 crores of investment is lying ide.
If we had diverted this amount to the development of roads in other backward regions or to other
places, we could have really developed these places, and the overall development would have
become more positive. So, we have to do this kind of adjustment and see whether it ig immediately
reguired, or, we can postpone 11 for some time. Now, the immediate rezolve iz to take up the work
on some 14,395 Kms., where sixty per cent of the stretch, we are collecting toll tax. Initially, | was a
little bit reluctant about it, but now, due to financal crunch, | don't think that there s any other way
except going in for this type of work. We are also taking up Public Private Partrership; we are taking
up 1,700 kme. expressways across four different States, namely, from Chennai to Bangalore,
Dhanbad to Kolkata, Vadodara to Mumbal and Belgaum to Dharwad. Now, it is very important that

we immediately lay the road in all these places, which will really give a good boom to cur ecanomy.

Mow, | wiould ke to put forth some suggestions befare | come to my own State. At the National
Highway MNo.2 between Delhi and Kolkata, we have the Panagarh Bazar, in the Burdwan district,
which is a military area. Even though the entire stretch is four-lane, but for three ar four kms, it is only
two-lane. So, there is perpetual traffic jam at this stretch, and it causes a laot of inconvenience even
to the military. The people of thig region have been pressing hard before the authorities 1o construct a
bypess. | don't think that constructing a bypass, in this three or four km stretch, would be & big

problem.

Coming to my State af A.P., there are 73 different works which are going an, right from widening
of two-lanes, widening of four-lanes, strengthening of the lanes, improving the railing guality,

congtruction of bypasses, construction of major bridges and minor bridges, and widening of peak
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and narrow culverts. Sa, if you take all this into consideration, there are 73 works and there are some
works where the financial progress is nil. Of courge, the positive side is, If you look at physical
accomplishment, i1 g nearly 70-80 per cent. | would urge upan the han. Minister 1o see to it that all
thcee works where there is no financial progress or physical progress are completed in a time-bound

manner.
(MR. DEPUTY CHAIRMAN in the Chair)

Sir, before | conclude, | wigh to narrate my own experience. Last year, | was travelling from
Varanasi to Mughalsarai to catch the train. | was surprised to find that there was no milestone on the
way . \Without knowing where to take a turn, | went astray and went four-five kilometres ahead of the
Mughalsarai Junction. After coming back, | wrote a letter to the then Minigter, Shri T.R. Baalu. | do
not know what happened to that. If such things are happening at twao crucial National Highways, |
think it iz & sorry state of affairs. | would like the hon. Minister to see to it that such things do not
happen on such an important Naticnal Highway. There should be proper directions to guide people

on the highways .
MR. DEPUTY CHAIRMAN: Shri Sakir Ali. Not present.

SHRI SYED AZEEZ PASHA: Just ane paint, Sir. My colleague, Shri Raja, told me that | must talk

ahout my State, Andhra Pradesh, Sir. lam sarry | forgot to mention it.

MR. DEPUTY CHAIBMAMN: Mo prablem. Another Member from Andhra Pradesh is going to speak
now. Shri Mysura Reddly.

SHRI M. V. MYSURA REDDY (Andhra Pradesh): Sir, in reply to the Starred Question No. 162 on
15.07.2009, the hon. Minister had said, "As the DPRs were not ready in 20058, there was no occasion
for delay in taking dedsion by the Ministry of Finance in 2005" ., Sir, | hape | understood it right, that
because DPRs were not ready, there was no delay in taking Lp the work. But if you take the example
of Andhra Pradesh, there are five projects consisting of about 450 kilometres. Since 2004 they were
in the DPR stage. The DPR was completed anly in 2002, They were languishing for five long years. g
completing the DPR such a big project 7 What has the consultant been doing? s he not capable of
completing the work related to DPRs within six months or one year? One thing s clear, Sir; if the
Ministry wants to take up the work, surely the consultant would complete the DPR waork within six
months. We say in Andhra Pradesh that earlier, all roads led ta Chennai; we hope, this time, all roads
dao not lead to Bhopal! It is my sincere request to the hon. Minister to see ta it that the entire country

is treated equally.

The other thing, Sir, is regarding the Central Road Fund. The Government iz providing funds to
the MNational Highways through the CRF by imposing & cese of two rupees an petrol and diesel. This

amounts to approxdmately Bs. 7000 crores for the year 2008-09. Even, thig year, the revenues for
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CRF are expected to remain the same. But | want to suggest something here to the han. Minister;
the capital contribution to the cost of all highway projects is made fram the CRF and the viability gap
funds are alzo provided from the CRF. This means that almast all the highway projects are being
funded by the Government in one way ar the other. But, throughout India, even people who are nat
Leing the Mational Highways are paying tax and cess when they buy diesel and petral. But, they may
not be using these roads. This is a highly unjustified policy. The people who are nat using the roads
are also paying for it. It ig not a good palicy. Sometimes, they are levying the tall tax on highways. All
the highways are funded by the CRF, by Annuity Scheme or BOOT Scheme, ar whatever scheme
they call, but there is some funding fram the Government from the CRF. But, when one maoves on
these roads, he has ta pay the toll tax. That means, those people who are nat uging it are paying the
toll tax. Some pecple who are utilising the Naticnal Highways have to pay double taxation. Sir,
regarding toll tax also, | have to say one more thing. In and around these toll plazas, some
agriculturists will be there; some petty traders will be there who will be maoving this way or that way
within two or three kilometres. But, now they have to pay the tall tax. Previously, they used to get
some report from the local tehs# head and used to get concession. Now, accarding to the new Tall
Paolicy, they have to pay as equal toll tax a= other Lgers who are Lging the entire stretch. Just for
Leging two-three kilometres of this stretch, they have to pay the complete toll tax. Sir, collecting the
toll fram the agriculturists and petty traders wha are living in and around plazas is highly unjustified.
You kept the plazas in that area. Then, your levying tall tax on the people who are living in and

around these plazas is highly unjustified.

Sir, the second thing is thig. Becently, because of the new tall levy, all my colleagues have to pay
the toll tax. Prof. Ram Gopal Yadav said about levying of tall tax on Members of Parliament. It is true
that the orders were issued by the Ministry, not during the time of thie Minister but during the time of
the erstwhile Minister, that MPs, MLAs and MLCs have to pay the tall tax, but not the Ministers, and
also the officers of the National Highway Authority of India. We are not asking far this concession for
money sake. Which M.P. will go and stand in the queus and pay the toll tax? The hon. Minister
should lock into this matter. This order was issued by the former Minister; now he has become an

M.P. and he has to pay the toll tax.
SHRI RUDRA NARAYAN PANY: That is why he became an M.P.

SHRI M. MYSURA BEDDY: Yes, that ig why he became an M.P. Sa, thig should not oocur for

you also. Thig is my sincere request.

Sir, regarding the BOOT and Annuity Schemes, | have to say this. In the BOOT, viability gap
funding will be there. (Time-bell) Sir, within two minutes, | will be completing my speech. In the
Arnuity Scheme, the Government hag to pay on instalment basis. For example, in my State, from

Kothakota to Kurnool, there s a road, a stretch of 79 or &9 kilometres. [T it had been done by the
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MNHAI or by the Government, its cost might have been Rs.200 to Re.400 crores. But, because aof thig
Arnuity Scheme, except for the period of two-and-a-half years, which is the construction period,
the remaining seventeen-and-a-half years, they have to pay Rs.2,000 crores. Definitely, this is a
costly scheme. | am asking the Minister, through you, Sir, why ig the Government using the public
money through private route? Instead of that, you might have done it at & Iittle bit of lower cost. Why
have you to use this higher cost route? Even in the BOCOT alse, the viability gap fund is there. Instead

of that, the Government might have done it.

Sir, | have to say something about the concessionaires also. Previously, approximately 50
concessionalres were there. Among them, 20 are throughout India and 30 are only from Andhra
Pradesh. My friend, Subbarami Reddy might know how to make JVCs also. In the JWCs, all these

people wha are emall contractars suffer.

MR. DEPUTY CHAIRMAN: Mr. Reddy, please conclude. You have taken mare than the allotted

fime.

SHRI M. MYSURA BEDDY: Just ane minute, Sir. This is regarding formation of JWCs, Sir. The
lead partner will not be there. Theze people will go and get some certificates, and they will produce it
before them. After gualification, this lead partner will vanish away by taking two per cent commission.
Only the Indian contractors, who are the petty contractors, will be there. By getling contract for
them, they will give sub-contract it to athers. There ig no guality of work, there ig no machinery, and
there is no investment. Instead of thig, the Government might have executed it. By doing this type of

things, they are creating some crorgpatis and nothing more than that.
MR. DEPUTY CHAIRMAN: Pleage conclude. ... (Interuotions ...

SHRI MWV, MYSURA BEDDY: | am concluding, Sir. Now they are changing the pre-qgualification
procedure by taking the ranks, upper six will be completed. They wanted to hand over the entire
country's roads 1o six people, six consigners. Here also there will not be any lead joint partner. The
same process will be there. So, some Indian partners may join together and they will form a JVG and
grab it, Sir. My last submission ig that poor people are contributing in building the nation and the

consigners are 'billing' the nation, Sir. Thank you.

MS. MABEL REBELLC (Jharkhand): Thank you, Sir. Serior Members like Ram Gopal Yadavj
and others have spoken before me about the National Highways, Sir. Sir, ag we gay the stock market
iz the barometer of the financial health of ration, the natioral highway iz also the barometer of the
economic development and health of the nation. Sir, this iz a developing country and we are 120
crores population today. And what do we have in this country? Sir, two per cent of the roads are

Mational Highways and in the last five years hardly any work has been done. | have been in the
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Consultative Committee of the Natioral Highways and | have been every time fighting far the Fastern
sector of India, which has been totally neglected by the National Highways. Why is it so? Ram Gopal
Yadavji, when he started, he said that during the last two years they had four Chairmen of the
National Highways. Four Chairmen! How can there be continuity, how can there be work? There
could not be any wark. The DGRD, | think for the last five years hardly one DG might have been there
for a year. For the last three or four years, there have been officiating DGs, Director General of
Roads. Now even today, we have got an officiating DG, there s no regular DG. There are only just
two ADGs. | think the two poste of ADGs are vacant. Similarly, g0 many poste of Chief Engineers are
vacant. Similarly, the post of Member, Technical, NHAI, ig vacant for the last two years. That is the
most important post. If Member, Techrical is not there, how can the NHAI function? You tell me, Sir.
Becauge of thig there iz so much of slowdown on National Highways. | would say that this highway
sector has been rudderless port; it ig so bad. | do not know whey we have neglected it. Without the
Mational Highways, it iz not possible for us to move goods. Bir, there is total adhacisn in trangfers,
pastings, ete. both inthe Ministry and in the NHAIL Sa, | would request the han. Minister to take care
of thig. Similarly, Sir, there s lot of interference also from the Planning Commigsion in the matters of
documentation, model agreement, manuals, etc. Sir, | can give an example. The Supreme Court has
recently had asked for some pre-gualification bids and the Planning Commigsion wanted just six bids
and the Bupreme Court disgualified that and because of that the entire process of bidding and things
like have slowed down. So, thig iz what i2 happening in the NHALL So, | hope the Minister will take
note of these things. Sir, now before going Turther, would reqguest about Chindwara, from where the
hon. Transport Minister comes, is the geographical epicentre of India. | would request that all the
National Highways throughout the length and breadth of the country should pass through ;

Chindwara, Sir, because only then the entire country will improve. ... Interruotions)...
MR. DERPUTY CHAIBMAMN: What Mr. Mysura Reddy =aid, you are repeating it.

MS. MABEL REBELLO: | do belong ta Machya Pradesh originally, Sir. ... (Interruptions )... Now,

lam in Jharkhand, ... Jnterruptions ...

Sir. the Mo is getling very irritated with me. He ig getting very annoyed with me. It is my

privilege to speak. You cannat cbject to this.
SHRIR. P. N. SINGH: | am not getting irritated. |am supporting it.

MS. MABEL REBELLO: Sir, coming to MNational Highways, Mational Hghways are meant to
connect. It is meant to establish linkages with the peaple. We have got 70 per cent of peaple living in
rural areas. | would say that when the National Highway passes through, they should establish such

linkages to rural areas where perishable commodities are grown, such ags fruits, vegetables, fish, cil
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geeds, etc. Jharkhand grows a lot of vegetables and in order to take those vegetables to Calcutta,
we need MNational Highways. The Mational Highway from Jharkhand, Banchi wa Jamshedpur is =0
bad. It takes almost 18 hours for the vegetables to be taken to Calcutta. | am just citing an example.
Chindwara is pricrity. Mr. Minister, after Chindwara, it should be Ranchi. This is my reguest to you.

You cannot farget Jharkhand.

Y, 919 YT Y89 ; HTeise Thedhy o S|

Tt et REa: gef wfldiey &, gef ver IRy, g6 ais gvee &l geid= e izl
T W RERE 8 Faense & (991 3 $ v8 Webd 27 Bedis H 41 Haerse 8, TR &) uTge
12 2, U WIS Hedl 2, UP WSS AR &, MY Taelised & Rl & S & You know they

co-exist. So, | say communication should be inclusive. Inclugive communication means the National

Highways should benefit the rural masses. Sir, National Highways are charging huge toll tax and it is
sometimes too expensive for the rural pecple. They canncot afford it. So, it should be made
gffordable. There are so many barricades on the National Highways and this sometimes creates
harasement for the truck drivers. Sir, in Europe and elsewhere, the truck drivers are respected
becalge they are considered very important, vital. It has got national importance. Therefore, to make
their life slightly better we should improve the road barriers, reduce them. The palicemen also harass
them, sales tax people harass them, Tod 200 & 2N 9T 2 They should be rationalised so that
the truck drivers are not harassed too much. Sir, there is the East Coast of India which is always
cyclone ravaged. Every year, there are cyclones and because of that the roads on the National
Highways gets destroyed. | would request the Minister to get appropriate technalogy and use that
technology for Fast Coast Boad just like what they use in Malaysia, Singapore, and Japan. Their
roads are also being ravaged by cyclones but they withetand. It i= becalse they have got good
technology. So, we must bring good technology and roads should be made accordingly so that
every year we don't have to spend our money, manpower and resources on these. Sa, you make it
once and those roads should be able to last at least for ten song years. Similarly, in Upper Assam,
the two districts known as Dhimali, Lakhimpur, are under floods almast six months of the year. From
China wia Arurachal Pradesh g huge amount of water comes there and because of that people
cannot stay in the Houge. They stay on the National Highway and this Natioral Highway gives way
and people have g lot of problems. So, | reguest the Minister to attend to this urgent problem of

Mational Highway of Azsam also.

Now, | came to Jharkhand. Sir, Jharkhand was earlier, as | had mentioned earlier here, was a
‘colony' of Bihar. Now, for the last 8 or 9 years, it is an independent State. Still, the Regional Office
of the Natioral Highways is in Patna ! The papers of National Highways or whatever work they have to

do, the papers and other documents, fist, have to go to Patna and from Patna to Delhi and anly then
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the work will be done. | request the han. Minister, first, to establieh a Begional Office of MNational
Highways at Ranchi. It Ig & must for the efficiency of Jharkhand State to handle the MNational Highway

Prajects.

Ag | said, Jharkhand is a Naxal-affected State and iz also landlocked State. It has amost 1/3rd of
minerals of India, be it coal, copper, bauxite, iron ore, gold, etc. You name it, you have it. But, since
it is landlocked, there are a lot of problems to take these minerals out. What ports do we have? We
have a port In Haldia in West Bengal and the other nearest port is Paradip of Mr. Pany's State —
Crigsa. S0, Unless Jharkhand has very good roads, you cannot take these minerals and other things
cut. You go to Chaiba — NH 75 — the road is so bad throughout the vear, | don't know what they are
daing. They give litle money. They spent and within a few months the road is in shambles. So, |
request the hon. Minister, since it has got a lot of minerale and the minerals have got ta go out, the
road that they make there should last, at least, 10 years. Otherwise, every year, the road becomes
damaged in 4 or & monthe. The vehicles that move on thege carry almost 70 tonnes of lcad whereas
the capacity of the road is orly 10 tonnes. So, how can the roads withstand such heavy loads? That
i= why they are damaging very guickly. There should be a proper technology, YWithout technology,
you cannot construct. At the same time, Sir, outside contractars are not willing to come, because of
Maxal problem. It ig & genuine problem. All the 24 districts are Naxal-affected. Cutside contractors
do not come, the local contractors do not have the financial capacity, they do not have the technical
knowhow, they do not have the machinery and when they construct roads, those roads are really
substandard. What happens most of the time is, outside contractors take the contract and sub-
contract it to the local contractars so that he execute the work as he has contact with Naxalites. That
is why the roads are substandard all the time. In order to overcome this problem, the State
Government has requested the Ministry of Surface Transport to provide some road congtruction
plants and equipment like hot-mix plant and such kind of things, so that the State Government either
lcan this to the local contractors o give this machinery on lease to them o that they build good

roads.

Similarly, Jharkhand, till today, does not have a single four line road. There is a road to be made
from Bari to Hazaribagh to Ranchi to Jemshedpur. It is hanging fire for the last 5-10 years. | do nat
know what is happening the God alone knows. Today, the hon. Minister of State has given me a
sheet of paper saying that something is happening. | hope that something will really happen. And,
the four line road is really constructed in the near future. Ctherwise, the people of Jharkhand are
really feeling that the Government of India also does not care for them. Sir, Jharkhand has 3 crore
population. And, it there i any State which has the maximum number of absolute poar, it g
Jharkhand. Jharkhand has 70 per cent of poor people. So, they feel that even the Government of
Indlig does naot care far them. We should not give them this type of feeling. It ig not good. As it is, as |
said, it is a Naxal-affected State. It has the least irrigation facilities in the country. The naticnal
average of irrigation ig 40 per cent; Jharkhand has only & per cent. So, you can imagine. That is why

Jharkhand provides domestic servants to the whole country.
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5.00 P.M.

This Is the state of affairs of Jharkhand. So, | request the hon. Minister from Chhindwara to not
only develop Chhindwara but also develop Jharkhand. Let him develop his Chhindwara, Sir. But
gsince | come orginaly from hig State, he should not forget me. He should not  just
- (Interruptions ...

SHRI BUDRA NABAYAN PANY! Please speak something regarding Ranchi-Vijayawada wia
Crigsa.

MS. MABEL REBELLO: See, Sir, my friend, Mr. Pany hasg told me about this road. | think, the
Home Minigtry is taking up that road, the Ranchi-Vijayawada we Origsa road. To eradicate Naxals,
that road is very necessary and algso to take goods from Jharkhand to Paradip, it is necessary. | am
told that the Home Ministry hag already made some provision and has asked the National Highways
Authority to prepare the DPR. | hope it will be done. So, Mr. Pany, are you happy with me?

MR. DEPUTY CHAIRMAN: It means, you will nat disturb her. ... 0nterruotions ...

MS. MABEL REBELLO: Sir, similarly, Jharkhand requires ot of road over-bridges. Most of the
fime when we go, there are no over-bridges. A lot of time and energy s wasted in that and those
DFRs have been submitted ta the Ministry. They should clear it at any early date.

Similarly, lot of Mational Highways of Jharkhand are single-lane, f.e., of 3.5 metres or
intermediate & metres width. Sir, | would reguest that all the National Highways of Jharkhand should
be made of, at least, 7 metre width. The width of the Naticnal Highways should be at least 7 metres.
['am not asking you far 15 metres. | am asking you just to make it two lanes, at least. Now, it is
single-lane. What is this, Sir? lsn't it neglect? You can't neglect & State to this extent. Mr. Minister,
are you listening to me, please?

SHREIHKAMAL NATH: Very carefully. You talked of Chhindwara.

MS. MABEL REBELLO: Thanks. | mentioned Chhindwara right at the beginning.
...(Interruptions )... | have also mentioned Vijaywada. That is of interest to Jharkhand because
Jrarkhand is a. ...dmterryotions ...

2 BETRIOT 91 : S0 Y 39 wErty 2

[eht et Raelt : <] 11y S, 9 e SRy g 3 e U [sars] &1 dae By & oy
Y forg femeriiAgs PR RE g

i STWATIRY - 2T TR S 1 U H T, {2 IS TR 98 $B T8l 2

elt e R & 1 B8 R, 98 Feel- e & 1 a2y Sad &9 @ 8 .. (Saum). .
N ITRATIY - T2 Foetl 72 & 1319 7T FRyeet Y€1 2, 379 IR F1 TR SRyl

Tt daet R H) e og o el T el 2

=N SUEATTRY ; 20 V8 ATTH] 29H SN S
et daet R dis 2, W)
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MS. MABEL REBELLC: Similarly, Sir, Jrarkhand doesn't have bypesses. None of the cities —
Ranchi, Jamshedpur, Dhanbag, Gumla — have bypasses. And like in Gumla, from where | am
working, most of the schodls are situated on the National Highway . In fact, trafficis closed from 8.00
o'clock in the moming almost il 2.00 o'clock because there used to be so many accidents of
children in going from this side to that side. Unless there are bypasses, these accidents will continue
and if we dose the road like that, as at present the Administration is doing, it is not good for the
fransport operators. A& ot of their time and energy is wasted. They are just sitting on either side of
Gumla. At night, as it is, they cannat travel there. 3o, there are problems. In order to overcome
these problems, we need thege bypasses very quickly

Y SUEATT ; AT AT W TR
g Aaa RIAT: | 901 &6, U7, T W2 = 47 954 <154 a3 & (341
i SUEATTY ; 9 AT W BN L (G, BT, B 97

MS, MABEL BEBELLO: Sir, there are a lot of projects which the Jharkhand Government has
submitted to the Government of India.

St FoaTafy ; a7 forg Fe = DU A

MS. MABEL REBELLO: Sir, something like Be. 114 crare projects have been submitted with
DFRs. | request the hon. Minister to clear these projects within a month or sa. Only then Chhindwara
can become geographically the epicentre and all the Highways can pass through Chhindwara. | shall
also come to Chhindwara for a holiday. So, my reguest to him is that whatever the Jharkhand State
Government has submitted, you please clear them guickly so that Jharkhand peaople may have a
feeling that the Government of India really cares and the Minister of Rcad Transport and Highways,
Shri Kamal MNath, really cares for Jharkhand. Thig is how we can contain MNaxalism. Otherwise,
Mexalites will grow, and, az | said earlier, it iz a sore and that sore will fester your body and all of us
will be doomed. Thank you, Sir.

7 FOETRT ; 471 ST TReTR Tdal Tgaa 1w, ATTE T T1e] T 37T 3 &f 7 719 10 ey F e
I & 3R 20 TBeE 91 21 § 39| U UTS el X8 ) 3 I7 o1 a9 21 20 e o #A 1Ty 3fiw arae
T B U8 FHIEY [ 3 3771 TF 9199 & & T7 &9 396 [0 FY TAY Bl

sft et fPeTN Tpde} (TorIT) A I ST R FE R, H e §F WY H 81 Fe)| I
A e YF U 2e T, 1 19 e & | # 34 hdel Y © 3 B

3 SUEITIRT : g7 W9 A £ BEY a1 59 FFe of Sl ok gER1 % e =9 e sle
i

=N Ao RFATR =eEaT : |11 1 ST #8153, H U8 FFRe= & =ed] g (% 9ol 9Raed
I ¥B 954 2, g AP P10 WHR I TeEn] & waflid 2, gufery # o ae su W
IR T

T, A AT A e R W U= a9 T8 (e SRl TE] § 5 /15 1 /TSR 2@ 5l <3
2, 98 9Raes &l enawusm il & e el 8 el 7 w9 Hal 2 5 3 e @ awfat 8 enr
T BIEIEITE U140 81 715 o] 19T $o STI9H AR RS et <w A S a1d a5 U1 o=+ g871]
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AR P @) e Bt geifl gufery § deen fded g eRe g g ey
HGTTSHAT & ATHT T IS B T UST B H Tg 9 s e dredl g, i d
PWD Minister Y21 &) T1 W1 & [ ATH1E 1 511 6d 2, 98 W% A9as 2 U8 Hega 31 2,
T 31 ST =S 12 ST A &1 o 2, g8 AMSS & 91 TgeR A 2 F1e, 21e WRg e M Jrel
AT 1 =1 9 2, T8 AIIS S 5| 59% ¥ B &1 51 By

¥, H 72 9 safely o8 ¥a1 2, a1 anfl-anf) anmae S, anw e Sreee o | S i
Wk B YR BT E, SUh | WIE T A T G fp 9w TEel UHI o1 2 1P 59 @ &1 o) g8l
R AN el | 891 & T S0 8 ofF 1 0% a-15| o] SUE | 941 2lefd 27 S 8 2
& 921 9% 12 lanes 1 ATATTER B T2, ST U8 o -orl BT a1 21 S R o & el
TR T8 [ T, 1 R N7 TS G5l 12 o 1 AT 21 T2 2| GHNl SaEN &
TTEA] 51 Y feeet| § B ETETs SSU SUH T STed 27 BRI VS W S & (6 2@ 9 o 2
T2 T & [2p 81 1 12 91 1 ATaeTehal B H 3R Ug B e g o Ueel a1 Ui OR ES &6
R iRy afe gudl a1d 92 1% Sus e R, Syl Wi, S9! ois 972y, 2w 4
AT TRET 2 S TTT1ei] 1 T 1 AT ] 5 S0 B =l STEy|

H AT | Tep T IR BRI TRl g Aeenlel o W1 8iT a2l i - ol Tgest 9 e
AR S G I o a7 ol FE S, 3l T 474 @] T &, 91 H &9 AEmH W g sl
=M ) oe o auiH 9w Al 9% S aRaar & S =i o), S TE S E | 9] SR
H T ST f Fga FUT A1 2| R AT e £ e < uie o e £, S5l 39
SRS BRI B F 109 ST 2012 T §H TR F197, 378 91 2009 T V21 2, T T2 2014 T6
ZRIT| HRT AT e & 7o 27 21 ISl &1 21 9d T X1 R & o)

TN TG # TE wmE =E] g [ g8 S SR BN WA 21, Ry off e 21 e 2, S
I 92 981 £, &g fton 32 2, T en w2 € iR e Ao aren e e B we H
Y ARG oF 21 a1, 158 FHH el ? ST I & [207E ¥ o6 FEs 991 78 #9
£ Top STEl-ST2l TR o AR S99 9% o 3+, T51- T8 §iew o Wl 3y

EIZIEIG] @ pedestrian crossing AR ESiE Rt ?ﬁﬁ 2erd w1 87 anfl-anft 59 ¥ wHi &
R freeT W ETTd 6 &g A UhEy eeey BN ) AR 98 FEEe £ P o 200 HeX W o
g0 Hew h dg H Uh pedestrain crossing 94154, ﬂ'@ T ¥ foot over bridge d-1TgW{ 47 =
orossing TS SHE | AITST T80 ARG aaeadhd 2

TieEl GrhE § AT9] U8 el ATEdl g b o1 319 3RT S &, 91 981 National Highway No.2,
MNational Highway No.3 afIe National Highway Nao. 11 2 d=-d9 %\', ﬁﬂ?ﬁ:ﬁﬁ@@ﬁ%l e
FH1Y TR T 2] Teh TR e IS0 A SO TN $2-€a Hel el 2 5 51 78], 9% WNa R
R B ¥ =T BT ATaTET 9% BN B S Bl o 99 B 1 T2 SHien IR ured s
2 Tp T OF GLERLTS. @1 A5 U b AEAH B ST Bal a7 98 e TIEdl & 106 1 T
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T.UALGS. B, 99 & o9 # i e, 99 &1 Se ST 39 & 98 991 Brae] 2R

Wb g1 &1 TRTehrare 41 e wieal g [oel R aui ¥ U A6 [0 oM 619 507 49 &9 3178
21 & =2 Az o 3ud fog Ree S g amd 1 active B, SUTAY o7 9 e & @meal
Fa e LAl F AR R w LR us a1 u9 & 5 A Tevenee g9 &, g am g, |
TER-gd @ &9 8, 99 P Ty AT U] WBI¥ BT AR U AU For the firet time in Rajasthan,
120N, T BRI B T, 8 9gd ofe WA 5E B 9 H AN off W8 £ 3R buitt, operate,
transfer TX T2 2| NN TE UW1 981 &1 921 £ O 9= U WNEW F, 9 851 # o &R et e
F1.371.27, T aR Te T SR oF R 98 TR S 1T &1 e o TR e oW e e |
TrTdH, WTRET e WY a7l Fead gRar 21 S

AT RIS ARG AT B o H R UG 6 gy 2 g=el A U Wiew, AW P T,
DI, TR, TR, S, WRAYR, FTefqR| T2 Teh AN Wit TraT 521 81 a7 71 Ve =i
A TR B NS B 2l N M o U B TR & 9Teeel, FErel, ey, drES,
VTS, SRR, fEah), retqRy, S dl, ey, Wiedrel, gy, sievle, RS g8 Hiske 41
g & Tl UiEE 21 S0, IR, SgEE, T8, WIeNl, 9%, e, e, e, awvE,
TR, o2, e, T, WaTeHE IR, WUSK, AR, 91, TITER 516N A1 96 ST &l
Y T wEITE WIS T g, SR AT S Wiy o v § R oy A e |1 e e,
e S 1 TROIH o1 B V81 87 579 & LIS, % AR IR 10 Bl R 2, 9198 B 9] el g
TFI?

H 0o 916 3R e SR A1Ee g 1800 W eIy 2000 b 2T B15d IR Vel eflg A1 Rel 21 4
e A g E 9 T T T WHR, Fag WoR, d1ALEL JER 0 9us 9
HEGE S O 9 % AER UV AR.ALAL/AR. AT 79 SN T TSy e Sl
Sl A 9159 & o I8 S 9 o ¥ RS S wEdl g FE ey, U A1 W54 S 6
HERY & Y e TEdl 5] FERd, BA4 ol & &5, 116 79 21 9 ¥ 94 331 ol 9 #,
Y A U IIE P YR B 277 T2 WHARY I A 201 2, T 7 T2 # 719G 71 i
I a5 B ATedl & @6 57 SIgis] B HRIE R S SN /10 WReR| $1 By 6 ofel 78
J1gH 9 ¥E1 8 981 gER) IIgY &1 TR SR Hd el ST

Helg, # us Rerad afv 2 15 o dw 3 % a9 ¥ 29 £ e T & 91 9ma 2 2
Tgell JHE 98 21981 2 15 d & w2t & grelll 99 99 1 Sqan 2 B9 Iielll SR e anTel wie
P adjust TN =0 51 T TR 5dl FEgT U2 2 5 v & uRY A 21 S TN IR S0
ERT @ B B FE1SY, Teh P11 e 1 e Al & Tad | A% B =i J8 91 T2,
AT W AR A STHRT o of| Freel T1HE W % 1 98 I freeze X 8178 2| U OIS 27
TE T on geing work S 3T &1 BT 39 5% 28T, freeze T o HRY Tok] HF 98 5179 99
1 HRYT T FIT1 TI7 6 TS 9 51 9961 monitoring Y 92 21 3R U2 919 99 € 5 a9 wE
T IFHeH frecze TN &3] A1 Toldl BT &1 o1 NI, SHER1 &1 a1 SNT? B9 B &1 W ] 261
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HEIE Y, 9 ang &1 ¥ie 3w &1 aHe S I A 3R HE aEd g

H QP AR T P AR A e =Ed] w1 Wie g6 U a2 A 73 A2 A 6
AR HIOT A1 TSR @ &, i1 U819 &1 S8 1+ 3741 79+ &% U g1 o] &l PIel U SR &
1 Yere 212 I8 vae & wile ddw 16 3TN I eI 39 60 B . (FHE BYEE... 1 2T 98
accident THRATIA? THh FoTC WS SRR # TR S R =12 g [ \aR-3iel & a8 |
(). .

S FIHATIRT : A1, conclude & 3

=Y wiferd RFeTR TR W9, 91 39 UF 1919 repeat T 27 (T .
7 FIFHTRT : &ATT 1 &0 T aTe w16 W e 1 2, SAls R {1 ETSA B 2|
7t ferd frerR =rqe: <1l &l

MR. DERPUTY CHAIRMAN: Please conclude. There are two other speakers from your Party.
87 Aferd e =g : 99, galom # Sad wriey 4 21 91d &9 98 g
st g : 2, A 39 Wied 9 2, 4% 2

Rt wferel R wregde ; 37 sy s oft 4 v & R oy & e & e 2R 2R
BT ET L, T AR 98 e o @) anavadd 8, S9 o BR ofF #1 gee <1 8
SIS S @ d1e AR gen? M 91 9 el T 15Ul SRR B S AN hagele B,
2OF | AN S5 SR- e & H 08 81 &% fear n gud 9gd e e Teltan w8 £, o
29 T F 1 R BIRG) 991 oM O FEE 2 {35 o106 99 S Feasiblity Reports 2118 &, & 991
¥ TS B

TR, Tf AT G WIS B b Y el €, ST # el §w vy gy 3 a1 T
A AR T - GRGE B AT, FaN &1 - T 6T qAgE, FER o - O, % =W -
oty o & wRs A TR R egee, N i - o W B 90 21 I, SE ) eud e $R
a% g - RS Sei- el H e ggds 97 W 8, d8i-g8l g 918 o S i 3heR @
A T B, T2 AN S04 B MER B 2, D B 59 (o U8 2N AR I8 A g9 & 9 R
BRI 231 &9 o1 IR 1| 26 T @1 THy ofiR 36 9ol 8T & G % 9N ST o1 R
BT AR I9 Wenll! SO G0 HISATS 27 ...(FF S He)... Y § IR g+ H=1 el §
5 FI0T 37 ey IR R S il e A sy H el o i1 e 9w wie E ang 8,
TP ¥ BN T ATG1 B BN B B B, TFa-a50 G|

**SHRIMATI RENUBALA PRADHAN (Orissa): Deputy Chairman Sir, | express my heart-felt
gratitude to you for giving me this opportunity to make my maiden speech. | take this opporfunity to
also express my gratitude and thankfulness to the Hon'kle Chief Mirister of Orissa, Shri Naveen

Patnaik, who has put trust on me, for raising the due demands of the state in this august houge.

**English translation of the original speech delivered in Oriva.
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Sir, my political life began with the humble pasition of a Zilla Parisad President, but | am

committed to put farth the genuine demands of the peaple of Crigga in this houge.

Sir, taday | rise to participate on the discussion of the warking of the Ministry of Road Transport
and the Highways. The national highways are the life-lines of the country. National highways consist
of enly 2% of the tatal length of roads in the country whereas the traffic on National highways is
about 40%.

Sir, this Ministry is engaged in developing the highways in seven different phages in the country.
The golden quadrilateral is one among them. Under this scheme the four-laning work from Balasare
to Bhadrok, from Sunekhala to Ganjam and from Ganjam to Ichhapur of NH-60 and NH-5
respectively are running behind schedule. The four-laning wark of Sunakhala-Garjam stretch is only
completed by 42.75 %%. The pecple are facing hardship due to the suspension of the four-laning
work for the last three years. There ig immense public regentment due to the delay in Ranchi-
Vijayawada corridor wvia Chikiti-Aska and Digapahandi. The existing bridges on these roads need to

be expanded.

The four-laning work of Ganjam-lchhapur stretch of the golden guadrilateral has also nat been
completed on the stipulated time. Immediate steps should be taken to complete i1, The phasge il plan
under the MNational Highway Authority, the reads like Chandikhol -Paradeep wa Kamakhaya MNagar,
Panikoili- Rajpmundra via Keonjhar Sambalpur-Lubarchuti and Bhubaneswar-Puri await four-laning

on & priority basis. | demand that these projects may be completed expeditiously .

Sir, water-logging during maonsoon and flooding of the blocks like Jaleswar and Basta gain acute
proportion due to the inadeguate number of vents on the Balasore-Laxmanath stretch of the highway
on WNH Mo, 60, The people of this thickly populated areas suffer g lot due to water logging. While in
the past the vents were of the length of 3000 metres, but now it ig reduced to just 1420 metres. The
Government of Orisea has already recommended the creation of additional 1500 metres of vents for

the discharge of rain water. | demand the immediate implementation of thig project.

Sir, the Cabinet Committee of Fconomic Affairg has recommended the development of a few
highways in Origza. Thig recommendation includes Panikoili-Rimuli and Rimuli-Boxy-Rajamundra
efretches of the highway No. 276, The Chandikhal-Duburi- Talcher highway of N.H. No. 206 s under
NHDP-III A BOT.

Sir an amount of Re. 1170.59 crores have been sanctioned far the Panikaoili-Keonjhar-Rimuli
stretch, out of which 84.40 crores have been kept for land acquisition. The concession periad for this
road and Rimuli-Roxy-Rajamundra road have been kept as 20 and 18 years respectively. It is

requested that this concession period may be reduced by & years.

Siry, Orig=a is a backward State, and | demand that the Central Government should sanction
maore funds for the development of infrastructure, by develaping highways in the state on a priority

basis.
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Sir, along with the development of the national highways, there is also the urgent need for
developing State highways. The State Government of Crissa has proposed 1808 Km. of state
highways to be converted into national highways. There is also a proposal o connect Andhra
Pradesh with West Bengal along the coastline of Bay of Bengal. The length of this proposed ceoastline
highway from Gopalpur Port to Medinpur will be 674 Km. This rcad, when campleted will go a long

way in improving tourism as well as the economic condition of the people of the State.

Sir, there iz an urgent need to start Mass Rapid Transit System between Cuttack and
Bhubaneswar. The Central Government should pravide mare funds for the projects under PPT

schemes in the State.

Sir, the Hon'ble Chief Minister of Crissa has demanded the conversion of four State highways
into national highways. They are Khurda-Bolangir (299 Km.), Puri-Satpada (4% Km.), Puri-Kenark
{38 Km.), Champua-Rimuli (14 Km.). | request the hon'ble Minister to sanction these propeeals on

& priority basis.

Siry | thank you once again for giving me this appartunity ta speak on the warking of the Ministry

of Surface Transport

=7t SEARET iy @Tﬁiﬁ??ﬂ?ﬁﬁﬂ?ﬁm? 9 w1 5 g HT A0 9 earphone 72T

3t oTR. . g : 913 <1, 919 2% 950 STed B 2
) TRARE0 91T : g2 97 e 2

SHRI GIREESH KUMAR SANGHI (Andhra Pradesh): Thank you hon. Deputy Chairman, Sir, for
giving me this opportunity to speak on this subiject, it is a very interesting subject to my heart. Sir,
after a long time, this important Ministry has come to hon. Kamal Nathji, whao has a very excellent
frack record of performance in whichever Ministry he has warked. T %KI A3 Wﬂ@ﬂ -

" {1 Rl &, B9 9 g A1 B
oy A fr e g9, v g1 =

H ST & 1 UE wHeATRI Sl & T3 950 51 apt RN 961 W BNt 98 A1 2 6 36
AT T5 B Ha¥ A TTeRTFE 2, 1 ga71 R successfully ministry H ¥ 2 afR 7 o710 2
" walk slowly, but | never walk backwards”, T2 4T g1 apt W g9 a1y, FfE 3 Heft o fiw
Jex Bl S gl e EF@ FEIRBI Th what is your aim? The answer was, ' It is victory, victory at
all casts; victary in spite of all terror; victory, how long and hard the road may be, faor withaout victary,

there iz no survival .

SUEHTTE i, WA gl § AU NI A WS ¥ & aR H $O el del A FeE, Sl A
TEA1 E, T8l ¥ A 2129 7EY 9 YOl £ 3% U8 95 B SU1E] congested area 51 UE BREE U
RISTHaTS] 1 Teiae TRl 2 3R T2 B 275 [hatHiey BT30S 2 Ik H oReaR U T Al V]
T, UMY 951 AH & [ SO RN SIS 81 1 ®al, U &1 e R Ui ed v el &
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EAN STaUTe Ve wed o) wgi diejg 8, 3 o 981 @ grev Ay 2 ofN g9 ueRe A 39 the davH
) gen @1, &l g5l o) 9 S F1e] TE] g 21 W 9RS 2e¥IEIS H Sl U stretoh & 0-40
TramIeT, 981 W density 950 SI1E1 &, F21 954 U151 AN X84 2, ¥€ 954 Blel &, 954 SRl
schools, Inetitutions TIRE BF BT 9oie ¥ 78 & 950 o181 210 81 11 #E o) 296 a8 §
representation ﬂﬁﬁ?ﬂ, ‘E@ \_rﬁﬁlﬁ'\%_\rﬁ, T S SR e ﬂﬂ, iR anft 9% =9 WPo &H
T TET 921 21 # =R 7 ol e MFReN g oW $8 1 © R Seal 4 Weal 39 TR B
I[% 1 WY, U sanctioned road B, %1 ¥ 38 [y WIfeT o 76T 701 2, 0-40 FRalMIER kerb to
kerb %1 B, land acquisition #1811 2, utilitly shifting ¥ 8177 &, 3T S0 d o, T1 959 ares]
2T Y Ul $% goplall | 39 9 R 979 & iR 9ga oredl-ared) A 99| UeP yEE
el 21 BT TARa] @ 1A 6 Sl 2, I8 89 Al a9 99 o 2 9 39 39 g4 sarE]
i 2 I 37N W ek §HN 3314 S8l TR o] diversified flora & fauna &, 31 diversified

climatic condition %’ A1 diversified agriculture produce %\', sd-l diversified industrial production %\'
2 & BTN A GERX B 9P THA B A - @ S, SA1SA 1Y IARA SHR 391 6] TRewp) & oy
e 2T8H &, fpa STesl 2, U8 29 99 ST+ 21 396 oY o= T8, ofF| g, 99! o’
good road condition E@HW%\'I m@é@ﬁ%%%ﬂﬁmﬁﬂé@ﬁﬁﬁw%waﬂ@%\

FERT, ¥ AT AEGA ¥ 29T B 9o F1e 95 9 36 ovE & RIS = 3R T2 &, 92l SR
accident death 21 2fw EERK IS FH ey underground SR B ?;.T-Iﬁ FEI T ﬂﬁcriss-crossing
&1 2R T U LT GO LT crose &) Bl 981 UX g @98 ST U9 fBa1 57 381 2, 59
SEEE =l AR EE R R Ie | ﬁﬁﬁ%ﬂﬁéﬂﬁ%ﬂﬂ%fﬂ infrastructure develop @‘W,
T BH T U 185 BHN T8 death due to aocident zero 1T 21

T, TR BH accident death @ A1 A &%, T B T %G @R ZAN V€ TR accident ¥ AR 2|
Accident rateg@ﬂma—é@%l aﬁ@ﬁ%ﬂmﬁ@mw@%‘, I four lane fopaT WQ%T%\',
IR BB AMS o 9t fbar W1y, 1 98 B8 & i oud sa- 1 sargT 2fkd & 5 3R 3T travel
P 1 fersTadrel ¥ egvEs de Miey 8 9 99 o N w8l 8 S¥el 91 expansion 01 w1 ¥81 2,
g % four lane WW@?W%@EHW%I ﬁﬁmﬂﬁﬁaﬁmrepre%maﬁon o gl W,
S T H AN GFR @] G e 99 381 8, 911 six lane & 3R ReigareT ¥ gsv@ms, o i
W%@*a %’,El—%rfour lene BIXET 2 W,E‘FEFW@%OTW%WWI

T, W PP B4 1 technology IS BT &, BHN hon. Minister 379+ a7 ¥ 954 21 21BN £,
T B I P G50 S | grasp TR 21 SUH] R W1 SIS WY B ST el vEdl 21 9

cfficial briefing T 2, 3 THST § 5 S99 officers S99 GASTH & goY 71 o1 GF officers B
FHEAT B R 1 S 1] 9% WU 21 2, Tee o) S Hal el

T, AT II€ T corstruction B cost T F50 961 Hal 21 AT BA B o1dt AR UgIH T8 &1 $0U
Tid 2T 91 STATE T F o0 TS Bel 2| B Ae]-3fe] Ve ¥ 20T o &, ST toll tax
EOIR] %, Motor Vehicle Tax W%I AT transport industryﬁﬁﬂ:f‘(ﬂ?ga%taxes c_vl"'l?fg, ﬁﬂ%ﬁ
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W%ﬁﬁ&ﬁ?w&ﬁ?indus‘[w A 3a1 I8 & A3 taxes TH1H & 2R 9SG 915 ¥ 98 8
fransporters AT drivers &1 Fﬁfﬁﬁﬁﬁlﬂ @?Fﬁq—\"fﬁ%, BRI %\ QW AT HTHT AT %ﬁﬁ
BT TN F1 2R UF 59N R IeY travel 9T 2, 1 9] 711 BTN B0 extra W= o9 21 1
mtransport industry W\Tﬁﬁﬁ[mﬁl WW@W-WW%WW%, ﬁﬁ, ?'ﬁ, o
TRAEN toll tax, AT TR, T <1 A=7T- 0 T @ ANl 2, T oI% A 59 = &) |9
ek WO TN T ST WY S O 2 W T e T e, WS a9 e £, T IS oA 21 T
%, SR alignment e %, pEA kA ?}TG(T%, 3R] gradient FHH %, T oscillation FHHET ?,
WWWW% 7g wfie ¥ 9% W travel WWW%\', e dd gH high speed
autoband TE) g9, 9 9 SHRT S perishable goods 2, T8 U &1 ¥ U SR & of S
BITT 2, S 37751 599 1T ¥ 377e] A1y 3R a77e] IT7% W21 9 &7+ 2 ) affe] 99 e § 7 9
UgEH -UgEd S STl 8l Perishable goods S0+ SATS]1 £ 3R S| 5o+ S4151 @4 & 6 U S8
THIER TEIRT S Wi o] [{epel] 2, 91 5% | ONIE 98| eHIex 516Uy Wil f25e] e 21

IR B SIS 1 SWF BN S 01 SHY a5 WUl SN - R 61 BIIE] SR, SHRH B
FrOET BRT, T B EHE] BN UE 3R 97 § e Jend ¥ dee gedl gl $5 59 984 high
security number plates FHEA U notification 2ATHT 2071 TS EIE) TR TN H aﬁé EEll H’s“rsﬁ EER
Bl o7 &= 9 STEeN T S V2 £ T TE ] IR S aTa | < 39 o] (501, 9 eI E N w8
e 8, BIE ST A &1 TS &, SUB| T BIE 81 el 5, PIS IGHI &1 TS 8, Big TS 51
TR E, RS H 5w 1 of STy 121 &, S R =ie Pl Uell 81 78l 2l H S1 =g g
THF TN A 7] R S Y21 20 T oA 59 oM B Yl & °1 FAT S SUET de-nctify TR
TME W2 £7 TP AN 954 959 ] 5 TRHR I8 I £ iR T8 7N S0 I F1 9 B T2 2
W TN I 5397 B 16 Wl pedders &, W1 3aeY 9 Wt B 2, T pedders 71Y 318 I Tl & o
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SHRI M. RAMA JOIS (Karnataka): Mr. Deputy Chairman, Sir, | invite the attention of the hon.
Minister to only three or four points. The first one is the deplorable state of affairs of NH-48. It iz a
road connecting Bangalore to Mangalore, wa Hassan, Shiradi Ghat. For the last three or four years,
Shirdi Ghat is in & hopeless condition, and today moming, | ascertained that the road is closed far
fraffic. Shiradi Ghat i the only road through which people can go to the port city of Mangalore. There
are four pilgrimage centres for which, every day, thousands of people have to travel long distances.
They are Bubramanya, Dharmasthala, Udupl and Kallur. Then, they have to go, wa Mysore, Mervara
and, then, go round abaout. Hundreds of kilometres they have to go round about. And | am told, the

road work was got done by giving crores of rupees. Again, it was spoiled. Of course, it is arainy
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area. And, then, it is given to the same cantractar. This may be verfied. The resultant position is this.
It is & 40-kilometre Ghat section, but unless you cross that 40 kilometres, you cannot go to
Mangalore; you cannot go to other places. And it is in a very deplorable condifion. Therefore,

immediate attention has to be given to that.

The second point is about Gaya. was Governor of Jharkband. YWhen | came to Patna, | had to
go from Patna to Gaya. For 80 kilometres, it took seven hours! | have ascertained from Mr. Ravi
Shankar Prasad; there iz some improvement, but, still, the road is not good at all. It goes through
places like Rajgir, MNalanda which are yery important places of tourists interests, and, then, to Gaya
and Bodhgaya. Gaya is a pilgrimage centre for Hindus. There is an intermational port in Bodhgaya,
but the road is not good. Subseguently, when | came to Patna as Governor, | was adviged not to go
by road, but only by helicapter to Bodhgaya because the read was not good! Therefore, that is also

one important point.

Another paint is, Bangalore to Honnavar has been declared a National Highway. Till now, It has
not been done in accordance with the specifications required of & national highway . Another ane i
Pune to Chennai. It is one of the biggest national highways, /.e. NH-4. For NH-4, the work has been
dane up to Haverl. Thereafter, it has not been done. Up to Tumkur, there is no road at all. Immediate
attention has to be given to that. And Belgaum to Goa Is declared NH-44', only for namesake !

Thereis no NH-4Aat all. That is another important point to be looked inta.

Then, Mangalore to Pune, up to Gaya, Bangalore to Honnavar, these roads are to be repaired.

But the worst thing is about this Shiradi Ghat. Immediately, it should be attended to.

Saome time ago, | was discussing the matter with a retired engineer. "In some States, roads are
extremely good. In some States, roads are very bad. Does it mean that in one State, there is
corruption, and, in ancther State, no corruption?” Then, he said, "No, no; it is not like that. In
States where the reads are very bad, they make a correct estimation of expenditure. Suppose it is
Re.50 crores. They will make it for Rs.50 crores. But only Rs.25 crores are gpent. The other sum
goes in a drain and, therefore, the road is not good. But where the road is good in such States Rs.
50 crores are required, they make estimation for Be.100 crores. Then, only Be.50 crores are spent
and, therefare, the road is good.” The resultant position is this. As Mr. Rajiv Gandhi said earlier, the
money which ig required to be invested is, actually, invested and if the invested money is fully
utilised, prabably, our country would have been in a golden era. But cnly a small partion of the
Budget Is spent. That is why Rajaji in his book 'Satyameva Jayate', has said, "The Public Warks
Department is enemy number one of the nation”. That is how' fokopayog’ becomes  hirupayog .
That is what iz happening. This matter should be aftended to by the hon. Minigter. | am reqguesting,

through you, Sir, the han. Minister to lock into these matters.
DR. PRABHAKAR KORE: Sir, National Highway No.4 ...

MR. DEPUTY CHARMAN: You only associate. | also agssociate myself with his suggestion with

regard to the Bangalore-Mangalore Highway . You also associate.

278



DR. PRABHAKAR KORE: Sir, National Highway No.4 was started in 2000, For the last eight

years ncthing was done.
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SHRI Y.P. TRIVED! (Maharashtra): Mr. Deputy Chairman, Sir, | was the President of All India
Federation of Indian Automobile Association for two terms. | am very much conversant with the
problems of road safety ag well as rcad transport. | do agree that this is one of the maost impartant
partfolics. We have a very, very competent man, who has done excellent job in the Ministry of
Commerce, to head this portfolio. | am sure great results will flow fram him. Much has been stated
about how the United States had been built up, especially by General lsa Rover after the Second

World War, when he built all thase freeways and tollways. At the same time, we must also remember
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that Germary was bullt by Hitler. He constructed all those autobahns. The autobahns were largely
resporgible for revival of Germany in 1929, when again it became one of the strong economic and
military powers., What | am trying to suggest is that rcads are very important for the revival of a
country's economy. | have some suggestions ta make. Being connected with read transport, and
receiving so many foreign tourists on a regular basis, as President of the Automobile Association, |

have seen some of the problems which the people suffer from.

Firat of all, when you travel acrass the length and bread of the country, you find road signs at
various places in vernacular languages only. It must be made compulsory that even if it is in a
verractlar language, be it, Gujarati, Marathi ar Tamil or Telugu, the road sign must also be either in
English or in Hindi g0 that the person is not handicapped. Sometimes, one does not know where cne
has reached; even though one might have the road map, one does not know which place he/she has
reached. So, the road signs mugt be in Hindi as well as in English. Then, anather problem, which the
people suffer from when they travel by road, is that we do not have enough rest rooms. In our
country, when people are going from one place to another, sometimes, they have to travel for miles
together, before they can go to a proper rest room. Men can always find their way out because they
can uge the entire countryside as the rest room. But the problem arises with women, and | believe,
there must be proper rest rooms; so alsa, there must be proper places where people can sit and eat.
In our country, this i one of the basic fadlities which is lacking. Then, | also believe that Automobile
Associgtions wish to arganise car rallies. Now, car rallies are not necessarily rallies for the purpose of
speed, but they also take into consideration the safety. So, for the purpose of organising car rallies
and such events, T the Minister takes a little interest in the whole thing, then, probably, these events
can also become succeseful, and many tourists can come. We can alsc have lanes for cycles
becalge taday cycling has also become a very important sport event. Cycle rallies are taking place at

many places in the world, and this can be organized here too.

Much has been gaid about road safety. YVery aften, we find that we have the Boad Safety Week.
But rcad safety is something which should not be confined to just one week, it should be a
permanent programme. It hurts anybody's mind and anybody's heart when we see, unnecessarily,
without any rhyme or reason, a persan g killed on the road in a road accident. | believe, when a
perscn takes out a vehicle an the road, it is like taking a tiger on the road. He should be very
cautious. It is not merely the fault of the pedestrians, it is also the fault of the motorists wha is taking
g tiger on the road, and he should be very careful about the whale thing. One of the complaints,
which iz normally made in our country is, okay, we do have roads built up, but there is no repair or
maintenance of these roads. | have seen, when | moved abroad, the repair and maintenance work of
roads is given to big corporations. So, they get advertised. At the same time, if the maintenance is
not good, then, the names of these companies get tarmished. Thig ig an experiment which ig worth
trying. In the United States, | have seen that maintenance work of roads is given to big corporations.
Iwould alzo suggest ane mare thing. What i bady required in our country is the amendment of the
Carriage of Goods Act. It is 8 very old Act, and the liability of the carrier is absolute. | think that
requires madification. Then, about the Maotar Vehicles Act, there should be an Al India Motor

Wehicles Act. There are separate Motar Vehicles Acts in different States, and there are contradictions
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6.00 P.M,

in the provisions of variocus Acts. Sa, the Carriage of Goods Act and the Matar Vehicles Act, with

which you are intimately connected, shauld be laoked into.

Then, somebody mentioned about funds. | do agree that paucity of funds can be a great
handicap. But, for that, you may think in terms of tax-free bonds, if that is permissible. | remember,
at one time, the capital gaing earned by an individual or by anybody, could be employed in these
types of bonds which were taken out by the Mational Highways Authority, and there were
exemptions. That capital gains tax exemption is now being withdrawn in respect of the National
Highways Authority, | think it should be re-introduced so that capital gaing, which at the moment,
can only be given under NABARD or Bural Electrification, also flow in the highways sector because
everybody says that highways are very important, roads are very impartant, but from where will the
funds come? Elther you have tax free bonds or capital gains coming here in the form of exemption

from this.

| have given certain suggestions. | hope the hon. Minigter, who iz very competent, will be able ta
take these up. | also hape that we would certainly have great roads in our country, which will make

our country great.
MR. DEPUTY CHAIRMAMN: Shrimati Yasanthi Stanley. You have five minutes.

SHRIMATI VASANTHI STANLEY (Tamil Nadu): Sir, | thank you for giving me this opportunity for

making some cbservations on the working of the Ministry of Road Transpaort.

Sir, the working of the Road Trangport Ministry has been appreciated by the former Finance
Minister, Shri P. Chidambaram, as also by the present Finance Minister, Shri Pranab Mukherjee. |
also feel proud to say that this appreciation has come from the Oppasition Benches also. | thank
Prof. Ram Gopal Yadavj for appreciating the achievements in the previous regime of our beloved
T.R. Baalu. Sir, the Minigtry is now in the able hands of Shri Kamal MNathji. | am sure these

achievements will continue in the present regime too.

Sir, roads are like blood vessels in a human body.® "We will build a bridge to isle of Lanka and
elevate sethu and make it & road. We will irrigate the central regions with surplus water of Bengal .
This was the dream of our national poet, Bharati, He wanted to build the whale nation by linking all
the rivers, by building bridges and also by constructing new roads. But thig ig possible only it our
road transport department works really well, Good roads are required not only for bettering our day-

to-day Iife, but alzo for the economic growth of the entire country.

At the outset, Sir, | would like to compare the performance of the UPA Government in the last
five years in this sector with that of the previous regime. | would like to give a comparison here, Sir.

The number of contracts awarded during the tenure of the previous NDA Government was 136, which
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included 9 BoT projects and 8 annuity projects, whereas the UPA Government, in ite last five years,
had awarded 201, which incuded &0 Bol projects and 17 annuity projects. Thig includes a daily
average lay of 6.5 kme of roads as against the 2.3 kme achieved by the previous Government. |
would like to underline here that the process had slowed down because of the model congtruction
agreement laid down by the Planning Commission. Sao, even though there were cornstraints like
intervention by the Planning Commigsion and all that, the previous UPA Government was able to
achieve three times of what the NDA& Government had daone. Begarding Tamil Madu, Siry | want to
agy that every year we have been allocating mare funds for road development and road maintenance.
To say it precizely, Sir, during the five-year tenure af the previous Government, only Re.4,000 crores
had been allocated for road development, whereas the present Government has allocated Rs.4,500
crores, that too, only in the firet three years. For road mainterance, Bs. 1600 crores were allotted by
the previous Government, whereas the present Government has allotted Re.2,600 crores in these
three years of Kalaigrar's Government. Sir, after this Government has came into power, 45,000 kms
of roads have been laid down, 4780 kms of roads have been widerned and 550 minar and major
projects have been constructed. Sir, whenever DMK Government comes into power in Tamil Nadu,
important projects like the Anna Flyover of Chennai, the two-level bridge of Tirunelveli, the three-level
bridge of Coimbatare and mare bridges at Kulithalal have been built. Sir, 1730 rallway over-hbridges
have also been built in Tamil Nadu.

Sir, | would like to draw the attention of the hon. Minister that, with the help of the World Bank,
two major projects are pending before the Central Government. One ig, Arcot-Thiruvannamalai-
Virudhachalam and Thiruvarur Read and ancther project is, Nagapattinam-Ramnad-Thoothukudi
stretch of the East Coast Road. ..(Tims-ball)... Sir, | will finish it in one minute. This will be completed
within this financial year. For the remaining stretch between Tuticorin to Kanyakumari, a stretch of
120 kilometres, the State Government itself has allotted Rs. 120 crores. These projects have already
been sent to the Central Government, and it is lying before them. | would like to impress upaon the
hon. Minister that proper funds are allotted to Tamil Nadu to complete thege projects. The Outer Ring
Road, connecting major National Highways, like Chennai-Trichy Highway, Chennai-Bengaluru
Highway, Chennai-Kolkata Highway are also under process. Sir, then, there s a stretch of 30
kilometres, linking Yandalur-Nazarathpet-Nemilichery road. For this also, Rs.100 crores project is
being sent before the Central Government for fund allotment. | regquest Shri Kamal Nathji to [cok into
this matter and see that Tamil Nadu gets its proper share. | hope, HHA ST, 1T T PN Thark
you, Sir.
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=TT &, OF 1% 99 R R 53 21 BV RS A g SR 2, SR SO ae e A WS o 1 ISR
701 &1 1 &1 U1 ARAFE b1 B &1, 11 HE1 A IR A Bl @l g 21 78 d% 91 81 8l
T T 1 I8 R BEl | wel AU B HihE 8 Hiey 59 a1 A A ST S1g) SR
S, T ST AT G HH 4T 2 &9 ey e #Y 21 od El W AT 21 &1 T8l @ i+ 4
ERA Bl WS &Y He Wel w1 Ui B £, 91 A1 98 WU 3% 98 AT 5% Bl
TS| e ST & W THHA ] OR Y21 £ &A1Y SIS Wil b q78 Ale el @ A R W
(AT BN, T TS BT S [ BRI W11 71 7 VR 91 &) Geen| @l b (6] 2 (A
HIEdD...
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THE WVICE-CHAIRMAN (PRCF. P. J. KUREN): O.K. ..(nteruotions)... Please
. (Interruptions ... A7 21T ST L (FREIT.

=7 veeee vt R WY O AT 921 & Wi ofR He ue e & Wi, L (@aET).. S H1 @ Hi,
TSH| & HHel H WO ¥, SNE Red] . (aHM)... 3R TdTe w1 Wikields &1 @ A1k 61
EEERICESREEC R CIE

THE VICE-CHAIRMAN (PROF. P. J. JURIEN): O.k. Now, discussion on the working of the
Ministry of Road Transpart and Highways is concluded. ...(0nterruptions ... Please sit down.

. (Interruptions ...

oft SR 9 : TR, UF TSl (@G WY, S National Water Ways Y arrer 21 89
Tl 95 TN TF Y1, AR Natioral Water Ways % a8 H 35T =1 T Ro7ep =121 5 2afom &t o
A FE TS SR €, I T 98 National Water Weys T G H HT adTd]

THE VICE-CHAIRMAN (PROF. P. J. JURIEN}: O.k. Now, discussion on the working of the
Ministry of Road Trangport and Highways is concluded. Hon. Minister will reply tomorrow.

. (Interruptions ).
STATEMENT BY MINISTER

Decision taken by Board of Delhi Metro Rail Corporation on the accident
at the DMRC construction site on 12th of July 2009

THE MINISTER OF URBAN DEVELOPMENT (SHRI S. JAIPAL REDDY): Sir, | am to make a

statement. ...(Interoptions)...
THE VICE-CHAIRMAN (PROF. P. J. JURIEN): No, no. ... (dnterryptions ... Itis last but one.
SHRI 8. JAIPAL REDDY: How long will the House sit, Sir? ... (interruotions ). .

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): First Special Mentions and immediately after
that. ... Interryptions ...

SHRI 8. JAIPAL REDDY: They will take their own time. ... (Interruotions )...

THE VICE-CHAIRMAN (PRCF. P. J. KURIEN) : Okay, if the House agrees, | wil allow the
Minister to make his statement and after that we can have Special Mentions.

SOME HON. MEMBERS: Yes, Sir.
THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Ckay, fine. Mr. Jaipal Reddy.

SHRI S.JAIPAL BEDDY: Sir, | have to make a statement on the decisions taken by the Board of
Delhi Metro Rail Carparation on the basis of the report of the high level committee that inquired into
the incident at the DMRC construction site on the 12th July, 2009,

Sir, as | have already appriged the House on 13th July, 2009, a launching girder along with a
portion of Metro viaduct collapsed at Zamrudpur near East of Kailash in South Delhi at about 5.00

a.m. on 12th July 2002, A high level four member Inquiry Committee was congtituted by the Delhi
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